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G.Karthick,
S/o.S.Ganesan,
66, Aranmanai Compound,
Sivagiri - 627757,
Tenkasi District.

1.

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

SOUTHERN ZONE, CHENNAI

2.

3.

4

5.

6.

Original Application No: 221/2024

The Tamilnadu Pollution Control Board,
Rep by its Member Secretary,
No.76, Mount Salai, Guindy,
Chennai.

The Assistant Director,
Geology and Mines Department,
160/2/1, JananiNagar 1st Street,
Tenkasi – 627811

The District Collector,
Tenkasi District,
Tenkasi.

Vs

The District Forest Officer,
North Main Road,
NGO A Colony,
Tirunelveli – 627007

TheExecutive Engineer,
Tamilnadu Generation and Distribution Corporation,
Maharaja Nagar, Tenkasi Main Road,
Kadayanallur -627751

TheHill Area Conservation Authority,
Represented by its Chairman,
District Collectorate,
Tenkasi District.

Page | 1

..Applicant

...Respondent

1



STATUS REPORT FILED BY THIRD RESPONDENT

IA.K.Kamal Kishore, IAS., S/o. Andi.K, Hindu, aged about 4O

years, serving as District Collector. Tenkasi district, do hereby

solemnly affirm and sincerely state that am the third respondent to

this case and I am well acquainted with the facts of the case from the

records available with in the office of Assistant Director of Geology and

Mining, tenkasi.

2) It is submitted that, the applicant Thiru.G.Karthick

S/o.S.Ganesan has prayed for taking necessary action against the

illegally operating brick kilns in Sivagiri (Part-I & II), Vishvanathaperi

(Part-I & II) & Rayagiri (Part-I & II) in Sivagiri Taluk, Tenkasi District.

The National Green Tribunal vide order dated 24.07.2024 has directed

the District Collector, Tenkasi and Tamil Nadu Pollution Control

Board, Chennai to file a report after making a spot inspection.

3) Action taken by the District Administration before filing of

the O.A No.221/2024

One Thiru. Karthikeyan S/o.Sivasubramanian from Sivagiri

Taluk, Tenkasi District filed a petition at the Principal Bench,

National Green Tribunal, New Delhi praying that Brick-kilns in

Sivagiri village of Tenkasi district are running within Eco

Sensitive Zone of Nellai Wildlife Sanctuary, causing huge air

pollution. The National Green Tribunal after hearing, disposed

the Original Application No.313/2023 dated 29.05.2023 with
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the direction to District Collector, Tenkasi to constitute a joint

committee comprising of District Collector, State PCB and

District Forest Officer - Tenkasi to visit the site, collect relevant

information and if finds any violation of environmental laws and

norms, shall take appropriate remedial/preventive action in

accordance with law within two months and directed to submit

the action taken report before the Registrar, Southern Zone

Bench.

> The District Collector, Tenkasi constituted a committee vide

Collector, Tenkasi

Rc.No.I2/426/2023, Dated- 30.06.2023, headed by Revenue

Divisional Officer- Sankarankovl and members comprising of

Assistant Conservator of Forest -Tirunelveli, Assistant Engineer

in Pollution Control Board-Tirunelveli, Tahsildar- Sivagiri, Forest

Ranger -Sankarankovil, Zonal Deputy Tahsildar -Sivagiri,

Concerned Revenue Inspectors- Sivagiri Taluk and Concerned

Vao's - Sivagiri Taluk to inspect the activities of the brick kilns

operation in 1.Viswanathaperi 3.Rayagiri

proceedings of

4.Tirumalapuram

sanctuary.

the
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District

5.Naranapuram

2.Sivagiri

and

villages falls within the Eco-Sensitive zone of the Nellai wildlife

6.Vasudevanallur
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The above said committec inspected the area on 07.07.2023 and

08.07.2023. Based on the inspection, the Revenue Divisional

Officer- Sankarankovil and District Forest Officer - Tenkasi have

reported that 43 brick kilns units were operating within the Eco

Sensitive Zones of Nellai Wildlife Sanctuary without obtaining

any permission from the Forest Department, Geology and

Mining Department and local body, which cause environmental

pollution. Further on immediate stoppage of brick-kiln unit,

they recommended to disconnect the electricity connection to

the 43 brick-kiln units immediately vide letter

RDOSKL/1632/2023-A1dated 24.07.2023 (Annexure - I).

> The District Collector, Tenkasi letter Rc.No.I2/426/2023, Dated

instructed the Revenue Divisional Officer

Sankarankovil, Assistant Director of Village Panchayat,

Assistant Director of Geology and Mining, Forest Ranger of

Sivagiri and Executive Engineer of TNEB- Kadayanallur to stop

all the 43 brick kilns units operation immediately and report the

compliance within a week (Annexure - II).

22.11.2023

> The District Collector, Tenkasi has also filed an action taken

report before the National Green Tribunal, Southern Zone vide

letter Rc.No.I2/426/2023 dated 22.11.2023. Stating that, the

enquiry endorsed that 43 Brick-kilns were illegally functioning
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in the villages Viswanathaperi- 1, Sivagiri-2, Naranapuram-2,

Vasudevanallur, Thirumalapuram and Rayagiri-2 of Sivagiri

Taluk, Tenkasi district without getting any permission from

Forest & Mines department. The above said illegal brick-kilns

were situated in the Eco-Sensitive Zone of Nellai Wildlife

Sanctuary, they cause air pollution and also encourage illicit

tree cutting and illicit mining. Hence the district officials of local

bodies, Forest Mines, Revenue and TANGEDCO were instructed

to stop the functions of the above said 43 brick-kilns. The

officials were also instructed to follow up and ensure the non

functioning of illegal brick-kilns regularly. (Annexure - III)

> The Executive Engineer- TANGEDCo, Kadayanallur letter No.

QeQur /el /60L /QgTEI9.1 /Gsm.5LG/46T60oT: 2058/23, Dated:

19.12.2023 reported that they have disconnected 49 Electric

power connections on 11.12.2023, 13.12.2023 and 14.12.2023

of the brick kilns within the Eco-Sensitive

(Annexure - IV)

Zone.

> In the meantime, complaints were received from

Thiru.Karthikeyan S/o.Sivasubramanian stating that, brick kiln

units were operating in Sivagiri taluk without obtaining any

permission from Mines department and Local body out of the

Eco Sensitive Zone as well. Based on the complaint, the District

Page 5

5



Collector constituted a spccial committee vide proceedingS

Rc.No.M1/7914/2022, Dated- 08.01.2024 headed by Assistant

Commissioner (Execisc), Tenkasi with the members comprises of

AD Mines, DSP-Puliyangudi and consent Revenue Officials. The

special team inspected all the brick kiln units (inspected from

10.01.2024 to 13.01.2024 and from 19.01.2024 to 22.01.2024)

existing in Sivagiri taluk and reported that 147 brick kiln units

in 14 villages of sivagiri taluk were operating without any

Pollutionpermission

(Annexure - V).

1

2
3.
4

7.

8.

9
10
11
12.

SINo

13.

14.

from Mines and

Page | 6

Village

Pattakurichi
Nelkattumseval
Gudalur
Narnapuram part-2

Thirumalapuram
Dharugapuranm
Subramaiapuram
Vasudevanallur
Sivagiri part -1
Rayagiri part-2
Vishwanathaperi part-1
Sivagiri part -2
Vishwanathaperi part-2
Rayagiri part-1

Total

Head and Assistant

No of Brick kilns
operating without

permission

5
17

5
4
1

5

3
3

Department

46
31
4

11

> Based on the report submitted by the special committee Team

147

Commissioner (Excise), Inspection

6



Committee report

(Annexure – VI)

vide Rc.No.M1/7914/2022,

07.02.2024, the RDO- Sankarankovil was directed to take penal

action against the 147 offenders under rule 36 (A) of Tamilnadu

Minor Mineral Concession Rule 1959. In this connection, the

RDO- Sankarankovil has imposed a penalty on illegal storage of

brick earth to 129 brick kiln units in Sivagiri Taluk.

Page | 7

Dated:

Further, complaints were received from the public that, brick

kiln units were functioning within Eco-Sensitive Zone at night

time and the bricks were being transported. To curtail illegal

movemnent of bricks from the 43 brick kilns, a Temporary check

post was erected in Vishwanathaperi Part-1 Village (near the

new bridge) located on the border of Eco-Sensitive Zone area

with the officials of Revenue Department, Police Department and

Forest Department vide Revenue Divisional Officer proceedings

RDOSKL/ 1632/2023-A1, dated: 10.02.2024. (Annexure - VII)

> During the joint inspection by AD Mines, DEE Pollution &

Tahsildar - Sivagiri on 29.05.2024, a quarry pit was noticed in

SF No. 118/ 1, 118/3, 119/2 in Sivagiri-2 village which estimate

to a quantum of 36,465 Cbm of earth quarried illegally. The

RDO-Sankarankovil was directed to impose penalty against the

defaulters under section 36A of Tamil Nadu Minor Mineral

7



Concession Rule - 1959 on 20.06.2024 which is under process.

(Annexure -VIII)

> Further, the Tamil Nadu Pollution Control Board, Proceeding

No. TNPCB/T1/F.024093/Direction/ W& A /2024-27, dated

28.06.2024 has directed the District Collector, Tenkasi to take

necessary action on all the illegal country brick kilns operated in

their jurisdiction with immediate effect. Based on the direction,

the District Environmental Engineer, Pollution Control board

was directed vide Rc.No.M1/7914/2022 dated. 27.07.2024 to

take action on all the illegal country kilns operating in tenkasi

district.

4) Joint Committee constituted as directed by NGT in

O.A.221/2024

As directed by National Green Tribunal, Southern Zone in its

ordered dated 24.07.2024, the District Collector, Tenkasi has

constituted special committee comprising of following members vide

proceeding RC no/7914/2022 dated 09.08.2024 and directed to

inspect all the brick kiln units functioning without Consent to

Establishment / Operate and Registration certificate issued by Mines

department located in Sivagiri (Part-I &% I), Vishvanathaperi (Part-I &

) & Rayagiri (Part-I & II) villages and water bodies in the said village.

Page| 8
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Si
No
1

2

3

4

5

7

Designation

Revenue Divisional Officer,Team Head
Sankarankovil.

District
Engineer (TNPCB),
Tenkasi.

Deputy
Police, Puliyankudi.

Environmental Member

Assistant Engineer, WRD
Upper Vaippar Basin

Tahsildar,
Sivagiri

Members Details

Superintendent of Member

Assistant Geologist (Mines), Member
Tenkasi.

Forest Range Officer,
Sivagiri.

Page 9

Member

Member

Member

The Joint committee has inspected the said village from 12.08.2024 to

23.08.2024 and reported as follows. Some of the brick kilns were

inspected by the District Collector along with the team.

> The Sivagiri Taluk of Tenkasi District, located near the Western

Ghats, is an Environmentally sensitive area. The Sivagiri Taluk

comprises of three (3) firkas and twenty-one (21) revenue

villages. Majority of the population in this area is engaged in

agricultural activities, with primary crops being cultivated as

rice and sugarcane. Additionally, residents of these villages are

also involved in brick kiln operations.

9



Totally, 97 opcrating brick kiln units were inspected from

12.08.2024 to 23.08.2024. Thepurpose of this inspection was to

assess the compliance of these brick kilns with environmental

regulations and to determine whether they were operating with

necessary permits from the local authorities. During the

inspection, it was observed that most of these brick kilns were

functioning without proper approvals. The findings of the

inspection, along with a detailed report on each brick kiln, have

been compiled and attached as Annexure - IX.

> During the inspection, it is found that 42 brick kiln units in

Eco-Sensitive Zone of Nellai wildlife Sanctuary were non

operational. Two brick kiln units were found to be operating

within Eco-Sensitive Zone and their EB connections were

disconnected and the operations were stopped immediately.

S.no

2.

1. Sivagiri Part-I

3.

4.

5.

6.

ABSTRACT OF THE COMMITTEE REPORT

Page 10

Name

Sivagiri Part-II

Viswanathaperi Part-I
Viswanathaperi Part-II
Rayagiri Part-I

Rayagiri Part-II

Total

No.of.Brick kilns

3

32

28

11

9

14

97

10



S.No.

1,

2.

3.

4.

5.

BRICK KILN DETAILS

Details

No of Brick kiln operating without
Permission from Pollution control Board
No of Brick kiln operating without
Permission from Geology and Mining
Department
No of Brick kiln without Chimney
Installed
No of Brick kiln near residential area
within 800 meters radius

No of People depend on brick kiln for
their livelihood (Direct employment -

Approximately)

Inspection of Water bodies

No of Brick
kiln

Page |.11

97

2022 -2023 and 2024 - 2025 from these tanks as well.

95

97

45

The below said water bodies were inspected on 23.08.2024. Few

old pits were observed in Vali Vali Kulam and Chinna Avudaiperi

Kulam and these pits are waterlogged. It was permitted to remove

Clay/Silt for reclamation of agricultural land during the period of 2021

1150

2022 & 2022 - 2023 from these tanks. Few old pits and fresh pits

were noticed in Thenkal Kulam, Muthur Kulamn and Karunkulam and

most of the pits are water logged. It was permitted to remove Clay/Silt

for reclamation of agricultural land during the period of 2021 - 2022,

11



S1.No

1

2

3

4

5

Villngo Name

Vishwanathaperi - I

Sivagiri - II

Sivagiri -I

Page 12

Rayagiri -I

Rayagiri -I

Tank Namo

Sensitive Zone.

Vali Vali
Kulam

Chinna Avudai
peri Kulam

Thenkal
Kulam

Muthur Kulam

SF.No Co-Ordinates

826

201

654

519

5) Measures taken by the District Administration:

Karunkulam 520

09.355488°
77.405951°

09.347178°
77.399612°

09.330045°
77.429972°

09.325417°
77.430162°

> All the 44 Brick kilns operation within Eco- Sensitive Zone of

Nellai Wildlife Sanctuary have been completely stopped. To

curtail illegal movement of bricks from the 44 brick kilns, a

Temporary check post was erected in Vishwanathaperi Part-1

Village (near the new bridge) located on the border of Eco

Sensitive Zone area with the officials of Revenue Department,

Police Department and Forest Department. All the concerned

district officials have been instructed to monitor and ensure that

no operation of brick kiln unit is carried out inside the Eco

09.310067°
77.428619°
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The Tamil Nadu Pollution Control Board in a proccedings

TNPCB/ T1/ F.024093/ Direction/ W8&A/ 2024-27 dated

28.06.2024 has reported that country brick kilns are operating

without any permanent building structures, electrical

connections, permissions. Therefore, it is

mandated that action to be taken against all unauthorized brick

kilns in accordance with Section 33A of the Water (Prevention

and Control of Pollution) Act of 1974, as amended, and Section

31A of the Air (Prevention and Control of Pollution) Act of 1981,

as amended and directed the District Collector, Tenkasi to take

necessary action on all the illegal brick kilns operated in their

jurisdiction. In response to this, the District Collector Tenkasi,

issued a direction to take necessary action on these illegal brick

kilns in the letter Rc.No.M1/7914/2022 dated 27.07.2024 to

the Revenue Divisional Officer-Sankarankovil and District

Environmental Engineer-TNPCB to issue closure notice to all the

illegal brick kiln units and to disconnect the electric connection.

Subsequently, Tahsildar, Sivagiri issued a closure notice to the

brick kiln oWners.

or

Page | 13

necessary

> Following the issuance of the notice, the labourers and the brick

kiln owners protested against the closure notice and gave a

representation. In continuation to this, meetings were held with

the brick kiln owners and labourers to discuss the matter in

13



detail. On August 14, 2024, the Assistant Director, Dcpartment

of Geology and Mines engaged in discussion with the kiln

owners. Subsequently, on August 16, 2024, the Revenue

Divisional Officer also met with the owners to further address

the concerns raised. During these discussion, the brick kiln

owners conveyed that they had only recently become aware of

the MoEF & CC notification GSR 143(E) dated 22.02.2022. They

requested an extension of time to comply with the regulations

outlined in the notice. The labourers working in their brick kilns

emphasized that an imnmediate halt to the brick kiln operations

would severely impact many families, as these kilns are vital for

their livelihood. They highlighted the dependence of numerous

households on the continued operation of these kilns for their

daily earning. The brick kiln owners have also expressed the

need for more time to transition to comply with the regulations,

citing the potential socio-economic impact likely to arise due to

an abrupt closure.

6. It is further humbly submitted that, a batch of Writ petitions

was filed before the Hon'ble Madurai Bench of Madras High Court vide

W.P (MD) No.20173 of 2024 by Thiru.Thangapandian and 8 others,

w.P (MD) No.20397 of 2024 by Thiru.Krishnan and 8 others, praying

to grant on Ad-interim" injunction restraining the respondents from

interfering the running of scaleanyway

Page | 14
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kiln units by the pctitioncrs. The Hon'ble Madurai Bench of Madras

High Court in W.P (MD) No.20173 of 2024 vide order dated

27.08.2024 ordered as "interim injunction restraining the respondents

from in anyway interfering with the running of small scale brick kiln

units, until further orders" and the case is pending (Annexure - X).

7. Further, a W.P (MD).No 19734 of 2024 filed by Thiru.

M.Gajendran, S/o. Maruthakilavan owner of a brick kiln before the

Hon'ble Madurai Bench of Madras High Court against the Tamil Nadu

Pollution Control Proceeding

TNPCB/T1 /F.024093/Direction/W&A /2024-27, dated 28.06.2024,

praying for issuance of brick kiln Registration certificate which is also

pending before the Hon'ble Madurai bench of Madras high court.

justice.

It is therefore prayed that this Hon'ble Tribunal may be pleased

to accept this status report and action taken report on file and pass

such further orders which it deems fit to the case and thus render

Date : 21.09.2024

Board
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District Collector

No.

Tenkasi
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1162374/2023ASEC-LAND REV-COLLR-TKS DT-SFC

I/399125/2023

LDCU.T.OÜOluLLÔ..9.GrGD.,
QGOMi Bsm'LmGut,

LDÜbGflu ouuT,

Fle Na. COLR/426/2023-12 (Computer No. 217215)

RDOSKL/1632/2023-A1, IbIIT-24-07-2023

Glunu,odr:

UnjOOJ:

BsFlu

JLb

Ggm juTG.

2. GgcörsnAI,

Gupbt

GlbaGO NOr _lflGor FfGooTITOJIGlcor

1. ygIloveSl G5lu u GOLD BjÜUMU (p5ÖOLD
ALDjO 2_B5I| NFOU LDO) 6TGOT 313/2023
IbrT.29.05.2023.

SNoIjBoflcör

LDITONLL BiGgGOONOt
lscöresInl.

GFwo(pomsT
22/426/2023 bnT.3O.06.2023.

LDITOOJILD,

Gsm'L NATOlouror

UarCOLO

3. GtIBJCôT BEnGolo, Gsm'Lm_&

LDTOJL

n/1632/2023, BnGT :O5.07.2023.

98

4. Alos&ifl ooMÜ JLMLAlut gIQAUE
GLQGÜ b.5.912-341-2023, BTr-19.07.2023

Bjumu

Ib.5.

LDITERUMGgTG
Osflalg

UmoOO-16) 5OOTL-TMI

Generatoafrom eorfice by KJEYADEVL SRII2)ISEC-LANDsREV-COLUR-TKS
DT,SENOR REVENUE INSPECTOR(I2)ISEC_LANDS.REV_cOLLR

TKS.DT,Tenkasi-TKS-DT.COLLR on m/02/2024 05:45 pm
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t162374/D023ASEC-LAND REV-00R-IKSDT-EC

1/399125/2023

2

3

4

5

6

08.07.2023

S ŠJBOST JNHHIOnDloor5L oI GwObg) 07.07.2023 Dpis
Suslonbisdr

GobGsrGTamÙU'6 Eco Sensitive

Sensitive Zone-(Gdr

SSS Bricks

PR Bricks

JP Bricks

YS Bricks

SBN Bricks

JS Bricks

Fle No. COLR/426/2023-12 (Computer No. 217215)

aslaioosNBÜBufl

Junsb-1

asloivansTGÜ&Ufl

umaÜ-1

aflaivoISÜ&ul

GONquMLl

afldooBIIBÜBugl

uTsD1

.u.
uNGDGOLUnoL WGI,

Aloaf.
SlG.Qu.ga
6.Ou.ounoor
SGannor Lq,.

Gonyygio,

Alofl.
l.6.&guSlc

6lu.GsCuuoung
s.Qu.CyagndD,
6lofl.

6l.Beou.&oh,
5.Gu.Gegme

Gsäonb£)
OgluuraŠT LQWnygo,

(GPOIGOTG| GDDbHÚULL

|scör ooflusi(iDl.

99

G.P.S
Details

N-09.356643
E-077.403445

N-09.358265

E-077.402661

.QlsIDDAN oiiquNI, N-9.364596
uoflustagq.

N-09.358388
E-077.4o2732

N-O9.363013
E-077.401203

E-077.398727

N-09.365509
E-077.400678

EpscdorL

D_IGT

0.98Km

0.84Km

0.84Km

0.44Km

0.11Km

0.28Km

Generatd lrom eoffico ty KJEYADEVL SRV12) -ISE-LANDS.REV-COLR-TKS DT, SENIOR REVENUE INSPECTOR(I2)_I SEC _LANDSREV_COLLR TKS DT. Tenkasi-TKS-DT.CoLLR on /02/202405:dS om
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1162374A/2023ASEC-LAND.REV-COLLR-TKSDT-SEC

/399125/2023

10

14

15

11

12

13

7 JS Brtcks

ANU Bricks

A.R Bricks

JA Bricks

S.K Bricks

SKU Bricks

BAS Bricks

A.R Bricks

CBR Bricks

Fle No. COLR/426/2023-12 (Computer No. 217215)
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UTasID-1

|leivoMBÜ&Ul

oSlaivansISÜBUf

unGD-1

aloangÜUfl
unGsiD-1

afleipaSIGÜGufl
UNaID1
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laflioasngsÜGuf

.u.
udpmmooshhnab,

N-O9.31443/390, afpnua Catohldo p E-077400421

.unHÜUom6l,
Guploôran.

l.n.oflganofl Goblto1

lu.obSung
|Gluoulcor&onG.

lafyúyos.
BTOsGonaNa.

S-STAlom
OunBpbgcT,

34, oJANiDyf

|Aoaf.

5l.Gs(5ÜUSm61,
5.Ou.aSlgoa

losaf.
l.pigIIMDr
5.u.FGDOTGôr

GnTGoD.

6lUmAálGoHoorGT,

5.u.poflumodr Lq.
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Annexure - I 

From To 

Dr.S.Subbulakshmi, B.D.S, The District Collector, 

Revenue Divisional Officer, Tenkasi. 

Sankarankovil, 

Tenkasi District. 

Sir, 

RDO SKL /1632/2023 - Al, Dated.24.07.2023. 

Sub: Forest — Nellai wild life sanctuary — Sivagiri Taluk- and 

surrounding village — Unauthorised functioning of 

brick kilns — Team constituted at Divisional level — 

Report submitted - Reg. 

Ref: 1. Hon’ble National Green Tribunal principal bench, 

New Delhi in O.A No. 313/2023 order dated. 

29.05.2023. 

2. District Collector, Tenkasi, Proceedings No. RC. 

12/426/2023 order dated 30.06.2023. 

3. Revenue Divisional Officer, Sankarankovil 

proceeding No. A1/1632/2023 dated. 

05.07.2023 

4. Tahsildar, Sivagiri Letter No. RC A2-341-2023 

dated. 19.07.2023. 

An original application in O.A.No 313/2013 had been 

field by Thiru.Karthikeyan of Sivagiri Taluk, Tenkasi district before the 

Hon’ble National Green Tribunal, Principal Bench, New Delhi, on 

pollution created by unauthorised brick kilns operated in an around 

Sivagiri Village,nearby villages of Sivagiri Taluk and within the Eco- 

Sensitive Zone of Nellai wild life sanctuary. The Hon’ble National Green
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Tribunal, Principal Bench, New Delhi vide order reference 1st cited 

directed to inspect and submit a report on the subject area. 

The District Collector, Tenkasi constitute a joint 

committee vide proceeding reference 22d cited directing the Revenue 

Divisional Officer, Sankarankovil to inspect the subject area along with 

the joint team constituted for the purpose. As instructed the subject 

area was inspected on 07.07.2023 and 08.07.2023 with the team 

member in the brick kiln operated within the Eco-Sensitive Zone and 

submitted the following details. 

Sl. | Name of the Name of the Owner of the Brick GPS Details Distance 
No Brick Kiln Revenue Village Kiln form the 

W.L.S 

1 SSS Bricks Viswanathaperi | Thiru.Y. Sankar N-09.356643 0.98 KM 

Part-1 S/o. Yanaipandiyan E-077.403445 

Teacher Colony 

Sivagiri 

2 P.R BRICKS Viswanathaperi | Thiru.P. Ravi N-09.358265 0.84 KM 

Part-1 S/o. Ponirulandi E-077.402661 

Maruthakizhavan Kovil 
Street 

Kumarapuram 

Sivagiri 

3 J.P BRICKS Viswanathaperi | Thiru.S.Joyal N-09.358388 0.84 KM 

Part-1 S/o. Chandran E-077.401203 

Kovilpatti 

4 Y.S BRICKS Viswanathaperi | Thiru.T.Yesuraj N-09.363013 0.44 KM 

Part-1 S/o. Devathas E-077.401203 

Sivagiri 

5 SBN BRICKS | Viswanathaperi | Thiru.T.Murugaiya N-09.364596 0.11 KM 

Part-1 S/o.Thirumalai E-077.400678 

Settiyar 

Puliangudi. 

6 J.S BRICKS Viswanathaperi | Thiru.J.David N-09.365509 0.28 KM 

Part-1 S/o.Joseph E-077.400678 

Kalayar Nagar, 

Thellanthi, 

Kanyakumari. 

7 J.S BRICKS Viswanathaperi | Thiru.Muthu N-09.301443 0.48 Km 

Part-1 S/o.Muthuramalingam | E-077.400421 
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1/390, Vinayakar 

Kovil Street, 

Paruvakudi 

8 ANU BRICKS | Viswanathaperi | Thiru. Thankapanidan | N-09.361443 0.48 KM 

Part-1 S/o. Karuppasamy E-077.400421 

Main Road, 

Kulasekaraperi, 

Tiruvenkadam 

9 A.R BRICKS Viswanathaperi | Thiru.S.Veerakali N-09.356009 0.54 KM 

Part-1 Vetrivel E-077.399035 
S/o. Sundaraj 

Main Road, 

Kulasekaraperi, 

Tiruvenkadam 
10 J.A BRICKS Viswanathaperi | Thiru.T.Rajagopal N-09.356049 0.58 KM 

Part-1 S/o.Thangaraj E-077.399495 

Veerapuli 

Nagarkovil 

11 S.K BRICKS Viswanathaperi | Thiru.R.Siva N-09.35324 0.60 KM 

Part-1 S/o.Rajendran E-077.397496 

34,Valampuri, 

Vinayakar Kovil Street, 

Sivagiri 

12 | SKU BRICKS | Viswanathaperi | Thiru.S.Karuppasamy N-09.35324 0.54 KM 

Part-1 S/o.Subramani E-077.39672 

Kumarapuram 

Sivagiri 

13 | BAS BRICKS | Viswanathaperi | Thiru.E.Muthuraman N-09.355114 0.48 KM 

Part-1 S/o.Eswaran E-077.397825 

Arugankulam 

Thenmalai Part-1 

14 | A.RBRICKS Viswanathaperi | Thiru.Balakrishnan N-09.355215 0.51 KM 

Part-1 S/o.Muniyandi E-077.398273 

Vadukapatti 

15 | CBR BRICKS | Viswanathaperi | Thiru.Appalaramar N-09.352431 0.58 KM 

Part-1 S/0.Govinth E-077.396184 

Kumarapuram 

Sivagiri. 

16 | G.K BRICKS Viswanathaperi | Thiru.Karpakagurunat | N-09.351736 0.69 KM 

Part-1 han E-077.396941 
S/o.Karupaiya Thevar 

Kumarapuam 

17 | PSR BRICKS Viswanathaperi | Thiru.P.Shanmugaraj N-09.35214 0.59 KM 

Part-1 S/o.Pandiyan E-077.395837 

Kulalar Street, 

Srivilliputhur. 

18 | A.G BRICKS Viswanathaperi | Thiru.Ayyanappan N-09.35225 0.52 KM 

Part-1 S/o.Durairaj E-077.394267 

Melur, 
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Duraisamipuram. 

19 | ARB BRICKS | Viswanathaperi | Thiru.T.Iyyapan N-09.350905 0.81 KM 

Part-1 S/o. Thankamalai E-077.397561 

Devar, 

Sivagiri. 

20 | VGT BRICKS | Viswanathaperi | Thiru.D.Ragavan N-09.350671 0.87 km 

Part-1 S/o.Durairaj E-077.398205 

Sivagiri. 

21 AR BRICKS Viswanathaperi | Thiru.S.Vetrivel N-09.350226 0.94 KM 

Part-1 S/o.Sundaraj E-077.398451 

Kulasekaraperi 

22 SHANTHI Viswanathaperi | Thiru.S.Singili N-09.350226 0.97 KM 

BRICKS Part-1 S/o.Sivaperumal E-077.399170 

Sivagiri 

23 S.K BRICKS Viswanathaperi | Thiru.K.Sabarimalai N-09.349953 0.95 KM 

Part-1 S/o.Karupaiya Thevar | E-077.398451 

Sivagiri 

24 | PLR BRICKS Viswanathaperi | Thiru.P.Raman N-09.351592 0.97 KM 

Part-1 S/o.Pethaiya Thevar E-077.400892 

Sivagiri 

25 S.B BRICKS Viswanathaperi | Thiru.P.Anandhan N-09.351538 0.93 KM 

Part-1 S/o.Paramasiva E-077.400201 

Thevar 
Sivagiri 

26 | AMV BRICKS Sivagiri Part-2 Thiru.M.Karutha N-09.348646 0.99 KM 

pandian E-077.398206 

S/o.Muniyandi 

Vadukapatti 

27 | RPP BRICKS Viswanathaperi | Thiru.K.Ganesan N-09.348778 | 0.90 KM 

Part-1 S/o.Kuttyraj E-077.397165 

Sivagiri 

28 | G.T.S BRICKS Sivagiri Part-2 | Thiru.Ganesan N-09.348613 0.30 KM 

Sivagiri E-077.391129 

29 | S.S.B BRICKS Sivagiri Part-2 Thiru.S.Sangili N-09.345327 0.43 KM 

S/o.Subramanian E-077.393469 

Kumarapuram 

30 | VKN BRICKS Sivagiri Part-2 Thiru.A.Maruthu N-09.346635 0.32 KM 

pandian E-077.392338 

S/o.0ilrajapandian 

Sivagiri 

31 SNR BRICKS Sivagiri Part-2 Thiru. T. N-09.348339 0.65 KM 

Sambathkumar E-077.395003 
S/o.Thamodhran 

Pollachi 

32 | R.V.V BRICKS Sivagiri Part-2 Thiru. R. Vinayakar N-09.347453 0.76 KM 
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S/o.Ramaya Thevar 

Sivagiri 

E-077.396215 

33 | MTM BRICKS Sivagiri Part-2 Thiru.Muthaiya N-09.321747 0.75 KM 

S/o. Thivananayagam | E-077.389873 

Sivagiri 

34 POOMI Sivagiri Part-2 | Thiru.C.Poominathan N-09.32097 0.92 KM 

BRICKS S/o.Sivasami E-077.391232 

Sivagiri 

35 A.R BRICKS Sivagiri Part-2 Thiru.S.Veerakali N-09.350183 0.93 KM 

Vetrivel E-077.398376 
S/o. Sundaraj 

Kulasekaraperi 

36 S.R BRICKS Naranapuram | Thiur.Kannan N-09.243006 0.85 KM 

Part-2 S/o0.Chinna E-77.385173 

Mariyappan 

Naranapuram 

37 | K.M BRICKS Naranapuram | Thiru.Ampujathammal | N-09.275741 0.85 KM 

Part-2 Vasudevanallur E-77.37710 

38 S.T BRICKS Naranapuram | Thiru.Thangapazham N-09.240832 0.77 KM 

Part-2 S/o.Subramaniya E-77.381404 

Nadar 
Vasudevanallur 

39 | V.M BRICKS Vadudevanallur | Thiru. Samy N-09.240963 0.56 KM 

S/o. Mahalinga Thevar | E-77.377603 

Vasudevanallur 

40 | G.M BRICKS | Tirumalapuram | Thiru.Arulraj N-09.302282 0.77 KM 

S/o. Rathinasamy E-77.382985 

Thalavaipuram 

41 V.M.K Tirumalapuram | Thiru.Arul N-09.303094 0.72 KM 

BRICKS S/o.Muthupandian E-77.382985 

Thalavaipuram 

42 | S.M BRICKS Tirumalapuram | Thiru.Ashok N-09.30033 0.55 KM 

S/o.Muthudurai E-77.375008 

Rayagiri Part-2 

43 | S.R.PBRICKS | Rayagiri Part-2 | Thiru. Manokaran N-09.303315 0.74 KM 

S/o. Velsamy Thevar E-77.38367 

Rayagiri Part -2 

All the above brick kilns are operating within the Eco- 

sensitive zone of Nellai wild life sanctuary in an around 

Sivagiri village in Sivagiri Taluk without any licence of the 

government. 
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= The Forest department had not granted any permission for 

the said brick kilns. 

= No Permission were granted by the Department of Geology 

and Mining. 

= Possibilities of Environmental degradation are there due to 

the presence of all the above brick kilns within the Eco- 

sensitive zone. 

= Moreover, if any permission were given to the unauthorised 

brick kilns by local panchayat or Panchayat Union, the said 

permission are to be cancelled by appropriate order of the 

concerned department. 

= Further, the Junior Engineer, Sivagiri-TANGEDCO may be 

directed to cut the Power supply immediately. 

Therefore the joint committee submitted that, the brick 

kilns unauthorisedly operations within the Eco-Sensitive Zone of Nellai 

Wild Life Sanctuary in Sivagiri Taluk and surrounding villages may pore 

Environment related problem. 

Sd 
Subbulakshmi, 

Revenue Divisional Officer, 

Sanakrankvoil.
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Annexure - II 

From To 

Thiru.Durai Ravichandran [.A.S 1. Revenue Divisional Officer, 

District Collector, Sankarankovil 

Tenkasi District 2. Assistant Director (Panchayat), 
Tenkasi. Tenkasi. 

3. Assistant Director, 

Dept. of Geology and Mining, 
Tenkasi. 

4. Forest Ranger, 

Sivagiri. 

5. Executive Engineer (TANEDCO), 
Kadayanallur. 

RC:12-426-2022 Dated.22.11.2023 

Sub: Forest — Nellai wild life sanctuary — Eco sensitive zone of 

sivagiri taluk- and surrounding villages — Unauthorised 

Brick kilns — Joint team at Divisional level formed - 

Report submitted — Follow up action to be taken — Reg. 

Ref: 1. Hon’ble National Green Tribunal, Principal Bench, New 

Delhi O.A No. 313/2023 order dated. 29.05.2023. 

2. Proceedings of the District Collector Tenkasi 

RC. 12/426/2023 dated 30.06.2023. 

3. Revenue Divisional Officer Sankarankovil Report 

RC: A1/1632/2023 dated 24.07.2023. 

4. District Forest Officer, Tirunelveli Letter No: 

F/8522/2011 dated 04.08.2023. 

5. Connected record 

Thiru. Karthikeyan of Sivagiri Taluk, Tenkasi District 

preferred an Original Application before the Hon’ble National Green 

Tribunal (PB) New Delhi, regarding the unauthorised operation of brick 

kilns with in the Eco-Sensitive Zone of Nellai wild life sanctuary, in Sivagiri
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Taluk of Tenkasi District. The Hon’ble National Green Tribunal, Principal 

Bench vide order reference 1t cited directed to constitute a joint committee 

comprising District Collector, State Pollution Control Board and District 

Forest Officer to inspect the subject area and submit report. 

2) In this regard, the District Collector, Tenkasi vide 

proceedings reference 204 cited, constitute a Joint committee under 

Revenue Divisional Officer-Sankarankovil to inspect and verify the subject 

area. Appropriate field inspection and action taken reports were received 

form the Revenue Divisional Officer, Sankarankovil and District Forest 

Officer Tirunelveli as per the reference 3w and 4t cited. 

3) As per the report 43 brick kilns are operated without the 

permission of Geology and Mining Department, Revenue, Forest 

Department. 

Sl Name of Name of the Owner of the Brick GPS Details | Distance 
No the Revenue Kiln form the 

Brick Village W.L.S 

Kiln 

1 SSs Viswanathaperi | Thiru.Y. Sankar N-09.356643 | 0.98 KM 

Bricks Part-1 S/o. Yanaipandiyan | E-077.403445 

Teacher Colony 

Sivagiri 

2 PR Viswanathaperi | Thiru.P. Ravi N-09.358265 | 0.84 KM 

BRICKS Part-1 S/o. Ponirulandi E-077.402661 

Maruthakizhavan 
Kovil Street 
Kumarapuram 

Sivagiri 

3 J.P Viswanathaperi | Thiru.S.Joyal N-09.358388 | 0.84 KM 

BRICKS Part-1 S/o. Chandran E-077.401203 

Kovilpatti 

4 Y.S Viswanathaperi | Thiru.T.Yesuraj N-09.363013 | 0.44 KM 

BRICKS Part-1 S/o. Devathas E-077.401203 

Sivagiri 

5 SBN Viswanathaperi | Thiru.T.Murugaiya N-09.364596 | 0.11 KM 

BRICKS Part-1 S/o.Thirumalai E-077.400678 

Settiyar 

Puliangudi. 

6 J.s Viswanathaperi | Thiru.J.David N-09.365509 0.28 KM 

BRICKS Part-1 S/o.Joseph E-077.400678 
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Kalayar Nagar, 

Thellanthi, 

Kanyakumari. 

J.s 

BRICKS 

Viswanathaperi 

Part-1 

Thiru.Muthu 
S/o.Muthuramaling 

am 
1/390, Vinayakar 

Kovil Street, 

Paruvakudi 

N-09.301443 

E-077.400421 

0.48 Km 

ANU 

BRICKS 

Viswanathaperi 

Part-1 

Thiru. 
Thankapanidan 

S/o. Karuppasamy 

Main Road, 

Kulasekaraperi, 

Tiruvenkadam 

N-09.361443 

E-077.400421 

0.48 KM 

AR 

BRICKS 

Viswanathaperi 

Part-1 

Thiru.S.Veerakali 
Vetrivel 
S/o. Sundaraj 

Main Road, 

Kulasekaraperi, 

Tiruvenkadam 

N-09.356009 

E-077.399035 

0.54 KM 

10 J.A 

BRICKS 

Viswanathaperi 

Part-1 

Thiru.T.Rajagopal 

S/o.Thangaraj 

Veerapuli 

Nagarkovil 

N-09.356049 

E-077.399495 

0.58 KM 

11 S.K 

BRICKS 

Viswanathaperi 

Part-1 

Thiru.R.Siva 
S/o.Rajendran 

34,Valampuri, 

Vinayakar Kovil 

Street, Sivagiri 

N-09.35324 

E-077.397496 

0.60 KM 

12 SKU 

BRICKS 

Viswanathaperi 

Part-1 

Thiru.S.Karuppasa 

my 
S/o.Subramani 

Kumarapuram 

Sivagiri 

N-09.35324 

E-077.39672 

0.54 KM 

13 BAS 

BRICKS 

Viswanathaperi 

Part-1 

Thiru.E.Muthurama 
n 
S/o.Eswaran 

Arugankulam 

Thenmalai Part-1 

N-09.355114 

E-077.397825 

0.48 KM 

14 AR 

BRICKS 

Viswanathaperi 

Part-1 

Thiru.Balakrishnan 
S/o.Muniyandi 

Vadukapatti 

N-09.355215 

E-077.398273 

0.51 KM 

15 CBR 

BRICKS 

Viswanathaperi 

Part-1 

Thiru.Appalaramar 

S/0.Govinth 

Kumarapuram 

Sivagiri. 

N-09.352431 

E-077.396184 

0.58 KM 

16 G.K 

BRICKS 

Viswanathaperi 

Part-1 

Thiru.Karpakagurun 

athan 
N-09.351736 

E-077.396941 

0.69 KM 
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S/o.Karupaiya 

Thevar 
Kumarapuam 

17 PSR Viswanathaperi | Thiru.P.Shanmugar N-09.35214 0.59 KM 

BRICKS Part-1 aj E-077.395837 

S/o.Pandiyan 

Kulalar Street, 

Srivilliputhur. 

18 AG Viswanathaperi | Thiru.Ayyanappan N-09.35225 0.52 KM 

BRICKS Part-1 S/o.Durairaj E-077.394267 

Melur, 

Duraisamipuram. 

19 ARB Viswanathaperi | Thiru.T.lyyapan N-09.350905 | 0.81 KM 

BRICKS Part-1 S/o. Thankamalai E-077.397561 

Devar, 

Sivagiri. 

20 VGT Viswanathaperi | Thiru.D.Ragavan N-09.350671 0.87 km 

BRICKS Part-1 S/o.Durairaj E-077.398205 

Sivagiri. 

21 AR Viswanathaperi | Thiru.S.Vetrivel N-09.350226 | 0.94 KM 

BRICKS Part-1 S/o.Sundaraj E-077.398451 

Kulasekaraperi 

22 SHANTH | Viswanathaperi | Thiru.S.Singili N-09.350226 | 0.97 KM 

1 BRICKS Part-1 S/o.Sivaperumal E-077.399170 

Sivagiri 

23 S.K Viswanathaperi | Thiru.K.Sabarimalai N-09.349953 | 0.95 KM 

BRICKS Part-1 S/o.Karupaiya E-077.398451 

Thevar 
Sivagiri 

24 PLR Viswanathaperi | Thiru.P.Raman N-09.351592 0.97 KM 

BRICKS Part-1 S/o.Pethaiya Thevar | E-077.400892 

Sivagiri 

25 S.B Viswanathaperi | Thiru.P.Anandhan N-09.351538 | 0.93 KM 

BRICKS Part-1 S/o.Paramasiva E-077.400201 

Thevar 
Sivagiri 

26 AMV Sivagiri Part-2 | Thiru.M.Karutha N-09.348646 | 0.99 KM 

BRICKS pandian E-077.398206 

S/o.Muniyandi 

Vadukapatti 

27 RPP Viswanathaperi | Thiru.K.Ganesan N-09.348778 | 0.90 KM 

BRICKS Part-1 S/o.Kuttyraj E-077.397165 
Sivagiri 

28 G.T.S Sivagiri Part-2 | Thiru.Ganesan N-09.348613 | 0.30 KM 

BRICKS Sivagiri E-077.391129 

29 S.8.B Sivagiri Part-2 | Thiru.S.Sangili N-09.345327 | 0.43 KM 

BRICKS S/o.Subramanian E-077.393469 
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Kumarapuram 

30 VKN Sivagiri Part-2 | Thiru.A.Maruthu N-09.346635 | 0.32 KM 

BRICKS pandian E-077.392338 

S/o.0ilrajapandian 

Sivagiri 

31 SNR Sivagiri Part-2 | Thiru. T. N-09.348339 0.65 KM 

BRICKS Sambathkumar E-077.395003 
S/o.Thamodhran 

Pollachi 

32 R.V.V Sivagiri Part-2 | Thiru. R. Vinayakar N-09.347453 | 0.76 KM 

BRICKS S/o.Ramaya Thevar | E-077.396215 

Sivagiri 

33 MTM Sivagiri Part-2 | Thiru.Muthaiya N-09.321747 | 0.75 KM 

BRICKS S/o. E-077.389873 

Thivananayagam 

Sivagiri 

34 POOMI Sivagiri Part-2 | Thiru.C.Poominatha N-09.32097 0.92 KM 

BRICKS n E-077.391232 

S/o.Sivasami 

Sivagiri 

35 AR Sivagiri Part-2 | Thiru.S.Veerakali N-09.350183 | 0.93 KM 

BRICKS Vetrivel E-077.398376 

S/o. Sundaraj 

Kulasekaraperi 

36 S.R Narana puram | Thiur.Kannan N-09.243006 | 0.85 KM 

BRICKS Part-2 S/o0.Chinna E-77.385173 

Mariyappan 

Naranapuram 

37 KM Narana puram | Thiru.Ampujatham N-09.275741 0.85 KM 

BRICKS Part-2 mal E-77.37710 

Vasudevanallur 

38 S.T Narana puram | Thiru.Thangapazha N-09.240832 0.77 KM 

BRICKS Part-2 m E-77.381404 

S/o.Subramaniya 

Nadar 
Vasudevanallur 

39 V.M Vadudeva nallur | Thiru. Samy N-09.240963 | 0.56 KM 

BRICKS S/o. Mahalinga E-77.377603 

Thevar 
Vasudevanallur 

40 G.M Tirumala puram | Thiru.Arulraj N-09.302282 0.77 KM 

BRICKS S/o. Rathinasamy E-77.382985 

Thalavaipuram 

41 V.M.K Tirumala puram | Thiru.Arul N-09.303094 0.72 KM 

BRICKS S/o.Muthupandian E-77.382985 

Thalavaipuram 
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42 S.M Tirumala puram | Thiru.Ashok N-09.30033 0.55 KM 

BRICKS S/o.Muthudurai E-77.375008 

Rayagiri Part-2 

43 S.R.P Rayagiri Part-2 | Thiru. Manokaran N-09.303315 | 0.74 KM 

BRICKS S/o. Velsamy Thevar E-77.38367 

Rayagiri Part -2 

All the above 43 brick kilns units are located within the Eco- 

sensitive zone of Nellai Wild Life Sanctuary and may cause pollution related 

challenges. 

Therefore, the Revenue Divisional Officer-Sankarankovil, 

Assistant Director (Panchayat) and Assistant Director-Department of 

Geology and Mining, Forest Ranger - Sivagiri, and Executive Engineer 

TANGEDCO, Kadayanallur are instructed to stop the activities of the 

aforesaid 43 brick kilns and report immediately within a period of one week. 

D. Ravichandran 
District Collector 

Tenkasi 

22.11.2023
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l/502134/2023

|From

Thiru.D.Ravichandran, 1.A.S.,
|District Colletor,
Tenkasi

Respected sir/Madam,

Sub:

Ref:

R.o.cNo.l2/426/2023 Date-22-11-2023

Forest- Activities of Brick kilns in Eco sensitive zones in Nellai
Wildlife sanctuary- action taken report -regarding

The Registrar,
Southern Zone Bench,
The National Green Tribunal,

Chennai

J1.The National Green TribunalPrincipal Bench, New Delhi,
Original aplication No.313/2023

2.District Joint Committee Report

|3. Connected Records

Iinvite your kind attention to the reference 1 st cited, regarding that I hereby
submit the action taken report as follow as

Mr.S.Karthigeyan r/o Sivagiri, Tenkasi District had filed a complaint against the
brick kilns of Sivagiri taluk, which cause huge air pollution. Regarding this
application the Honourable tribunal directed to constitute a join Committee
comprising District Collector, Tenkasi, State Pollution Control Board, and District
Forest Officer to take appropriate action in accordance with law.

The enguiry endorsed that 43 brick kilns are illegally functioning in the villages
Viswanathaperi-1, Sivagiri-2, Naranapuram-2, Vasudevanallur, Thirumalapuram
and Rayagiri-2 of Sivagiri Taluk, Tenkasi district without getting any permission
from Forest & mines department.

The above said illegal brick kilns are situated in the Eco sensitive Zone of
Nellai Wildlife Sanctuary, they causes air pollution and also encourages illicit tree
cutting and illicit mining.

Hence the district officials of local bodies, Forest, Mines, Revenue andTANGEDCO is instructed to stop the functions of the above said 43 brick kilns.

Fae No. COLR/426/2023-42 (Computer No. 217215)

Generated trom eOffice by KJEYADEV SRKI2) SEC-LANDs.REV-COLR-TKS
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DT, SENOR REVENE INSPECTOR(I2)_I SEC_LANDS.REV_COLR
_TKS.DT,Tenkas-TKS-DT.COLR on O1/02/2024 0545 pm
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I/502134/2023

And also, tho oflicials aro instructod to follow up and onsuro the non function of

illegal brick kilns in regular manner.

F rio. COLR/426/2023-12 (Computer No. 217215)

137

D RAVICHANDRAN

22-11-2023
Disrtict Collector,

Tenkasi

GeiruloG trom cOfliz# by KJEYADEV SRUI2) -ISEC-LANDS REV-CoLLR-TKSDT, SENOR REVENUE INSPECTOR(I2)_I SEC_UANDS.REV_cOLLR_TKS.DT, Tenkask-TKS-DT.COLLR on o/02/2024 05:45 pm
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Annexure - IV 

TAMILNADU GENERATION & DISTRIBUTION CORPORATION 

From To 

The Executive Engineer, The District Collector, 

Distribution, Tenkasi Distict, 

Kadayanallur, Tenkasi. 

Tenkasi District. 

Sir, 

Letter No: EE/Distribution / Kadayanallur / Technical -1/ 

Division - Construction /A.No: 2058/23 dated 19.12.2023. 

Sub: Electricity — Kadayanallur Division — Sivagiri Taluk — To 

curtail the operation of Unauthorized brick kiln unit 

within Eco-Sensitive Zone of Nellai wild life Sanctuary — 

details report furnished — Reg. 

Ref: 1. The District Collector — Tenkasi, Rc.J2/426/2023, 

Dated. 22.11.2023. 

2. Letter No EE/D/Kadai/Tech/A.No.1991/23 dated 

02.12.2023. 

3. Letter NO. A.E.E/D/ Sivagiri/ V.U/D.S/A.No. 

332/23, dated 15.12.2023. 
P 

As instructed in the reference 1st cited, the action taken on 

the unauthorised brick kiln operated within the Eco-Sensitive Zone of Nellai 

wild life sanctuary is submitted. 

In the reference 3t cited the Assistant Executive 

Engineer/Distribution/Sivagiri reported that the electronic power supply to 

the unauthorized brick kilns units were disconnected in respect of Sivagiri 

Urban, Sivagiri Rural, Vasudevanallur Rural & North under Puliyangudi 

power supply division in presence of the Tahsildar-Sivagiri, Firca Revenue 

Inspector-Sivagiri, concerned Village Administrative Officer, Officers of Forest 

and Police. The details are as follows.
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SL.No EB Service Electricity 
Connection disconnected on 
Number 

1 089-002-981 11.12.2023 

2 089-002-1017 11.12.2023 

3 089-011-341 11.12.2023 

4 089-011-215 11.12.2023 

5 089-011-214 11.12.2023 

6 089-011-294 11.12.2023 

7 089-011-315 11.12.2023 

8 089-011-312 11.12.2023 

9 089-011-276 11.12.2023 

10 089-011-219 11.12.2023 

11 089-011-287 11.12.2023 

12 089-011-247 11.12.2023 

13 089-011-349 11.12.2023 

14 089-011-343 11.12.2023 

15 089-011-346 11.12.2023 

16 089-011-337 13.12.2023 

17 089-011-285 13.12.2023 

18 089-011-265 13.12.2023 

19 089-011-290 13.12.2023 

20 089-011-274 13.12.2023 

21 089-011-253 13.12.2023 

22 089-011-295 13.12.2023 

23 089-011-301 13.12.2023 

24 089-011-277 13.12.2023 

25 089-011-305 13.12.2023 

26 089-011-278 13.12.2023 

27 089-011-293 13.12.2023 

28 089-011-338 13.12.2023 

29 089-011-221 13.12.2023 

30 089-011-992 13.12.2023 

31 089-011-288 13.12.2023 

32 089-011-304 13.12.2023 

33 089-011-298 14.12.2023 

34 089-011-297 14.12.2023 

35 089-011-252 14.12.2023 

36 089-011-270 14.12.2023 

37 089-011-273 14.12.2023 

38 089-011-218 14.12.2023 

39 103-011-276 14.12.2023 

40 103-011-356 14.12.2023 

41 103-011--358 14.12.2023 

42 103-011-364 14.12.2023 

43 103-011--276 14.12.2023 

44 103-011-277 14.12.2023 
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45 103-011-375 14.12.2023 

46 091-005-95 14.12.2023 

47 091-010-453 14.12.2023 

48 091-010-467 14.12.2023 

49 087-006-184 14.12.2023 

The above information are submitted for the kind perusal of the 

District Collector. 

Copy to: 

Superintending Engineer, 

(AE2a/Dev/TNLV/Elec/Dis/Div) 

In follow of Information. 

Executive Engineer, 

Distribution / Kadayanallur.
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Annexure - v 

From To 

Assistant Commissioner (Excise), The District Collector, 

Head of Joint Team Tenkasi. 
O/o District Collector, 
Tenkasi. 

RC: M1/7914/2022 Dated.07.02.2024 

Sir, 

Sub: Mines and Minerals — Tenkasi District — Sivagiri Taluk 

— Verification of storage of Brick Earth stocked in 

unauthorized brick kilns units — Joint team constituted 

for measurement — Report submitted — Regarding. 

Ref: 1. Proceedings of the District collector 

Rc.No.M1/7914 /2022 dated. 08.01.2024. 

2. Report of the Joint team. 

3. Connected record. 

The District Collector - Tenkasi vide reference 1st cited constitute 

a joint committee to inspect and verify the brick kilns operated in odd 

hour and within Eco - Sensitive Zone of Nellai wild life sanctuary, where 

the electric power supply was disconnected and also measured the 

unauthorized stock of Brick Earth accumulated in the brick kilns units. 

2) As directed, joint inspection team has inspected 43 brick kilns 

operated within Eco-Sensitive Zone where electric power supply was 

disconnected and the brick kilns were operated beyond the periphery 

of ECO-Sensivie zone of Nellai wild life sanctuary from 10.01.2024 to 

13.01.2024 and form 19.01.2024 to 22.01.2024 (8 days) and measured 

the stocked Brick Earth available.
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3) There are 104 brick kilns operated outside the Eco — Sensitive 

Zone of Nellai wild life sanctuary. The stock of Brick Earth, processed 

and baked bricks, Semi baked bricks and number of vents of the brick 

kilns were measured. The village wise number of unauthorized brick 

kiln units are furnished below. 

Without any 

sl permission and 

No. Revenue Village Unauthorised 

operated Brick 

Kilns 

1 Pattakurichi 1 

2 Nelkattumseval 1 

3 Koodalur 5 

4 Naranapuram 17 

5 Thirumalapuram 5 

6 Dharugapuram 4 

7 Subramaniyapuram 1 

8 Vasudevanallur 5 

9 Sivagiri Part - 1 3 

10 | Rayagiri Part - 2 13 

11 | Viswanathaperi Part - 1 46 

12 | Sivagiri Part -2 31 

13 | Viswanathaperi Part - 2 4 

14 | Rayagiri Part -1 11 

TOTAL 147 

The tabulated statement of brick kilns operated unauthorized 

within and outside the Eco — Sensitive Zone of Nellai wild life sanctuary 

verified and measured by the joint team are enclosed with this letter. 

Encl:- Tabulated details 

Assistant Commissioner (Excise), 

Head of Joint Team, 

O/o District Collector, 

Tenkasi.
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46.06O/
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81,784/
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330-31
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1509
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1446

1750

180
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53,548/
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72,736:
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Annexure - VI 

From To 

Selvi.J. Kavitha, B.Tech, The District Collector, 

Revenue Divisional Officer, Tenkasi District, 

Sankarankovil, Tenkasi. 

Tenkasi District. 

RDOSKL/1632/2023 - Al Dated.01.08.2024. 

Sub: Mines and Minerals — Minor Minerals — Ordinary brick earth 

— Tenkasi District - Sankarankovil Division — Sivagiri taluk 

— Measurement of Brick Earth in Brick Earth units operated 

within and beyond the Eco Sensitive Zone of Nellai wild life 

sanctuary without any permission - Joint committee 

constituted - report submitted - suggested for levying 

penalty — Order issued - report submitted — Reg. 

Ref: 1. Hon’ble National Green Tribunal principal bench New 

Delhi in O.A No. 313/2023 order dated. 29.05.2023. 

2. District Collector, Tenkasi Letter No. RC.M1/7914 /2022 

dated 08.01.2024. 

3. District Collector, Tenkasi Letter No. RC.M1/7914 /2022 

dated 16.02.2024 

4. This office even number notice dated 08.03.2024, 

12.03.2024 and 14.03.2024. 

The Joint committee constiuted by District Collector, 

Tenkasi vide proceeding reference 2nd cited had measured the Brick Earth 

stocked within and beyond the Eco-Sensitive Zone of Nellai wild life sanctuary 

and reported that, there are 147 Brick kiln units are operating without any 

permission and stocked Brick earth in their units. Based on the said report on 

careful examination of the list of brick kilns, 3 Numbers of brick kilns were
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mentioned for two times, 15 brick kilns had no stock of brick earth. Therefore, 

the remaining 129 brick kilns having unauthorised stock of brick earth were 

imposed with penalty, a tabulated statement is enclosed with this letter, 

moreover the penalty proceedings were served to the offenders through the 

Tahsildar-sivagiri. This is for kind information. 

Revenue Divisional Officer 
Sankarankovil.
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Details of Penalty imposed on storage of Brick earth without any 

permission in their units are as follows 

sl. 
No 

Owners Name and 

Address 

Village Survey 

Number 

Stock 

of 
earth 

in 
CBM 

Total 

Penalty 
Inspection. 

Muthupandi 

S/o.Samy, 
3-168, Vinayagar 
Kovil Street, 

Pattakurichi 

Pattakurichi 90/8 500 1,03,000/- 

Chelladurai, 

S/o,Seemaraja, 
96B, Pillayarkovil 

Street,Pacheri,Nelka 

ttumseval Village, 
Sivagiri Taluk 

Nelkattumseval 228/5A, 
243/17 

715 1,36,540/- 

Karpagam, 

W/o,Vellaisamy, 
Kaliamman Kovil 
Street, 

Gudalur village, 
Sivagiri Taluk. 

Gudalur 82/5,82/6 507 1,04,092/- 

Udayakumar, 
S/o.Ramaraja, 

Kaliamman Kovil 
Street, 

Gudalur village, 

Sivagiri Taluk. 

Gudalur 
181/12A, 
181/10B, 
181/11B 

2880 4,74,280/- 

Guruvaraj, 

S/o.Shanmugasund 
aram, 
Kaliamman Kovil 

Street, 

Gudalur village, 

Sivagiri Taluk. 

Gudalur 

155/4 872 1,61,032/- 

Gurusamy 

pandiyan, 
S/o.Subbaiya 
thavar, 

Gudalur 

97/2, 
97/5, 

98/3B1 

4180 6,77,080/- 
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Kaliamman Kovil 
Street, 

Gudalur village, 

Sivagiri Taluk. 

Rajaesh, Gudalur 

7 S/o.Somasundara 108/3B, 1635 | 2,80,060/- 
Kadaul, 108/5, 

Perumal kovil street, 108/7 
Gudalur village, 
Sivagiri Taluk. 

Veeriya chattiyar, 567/2A2A 
8 S/o.Appiah Naranapuram 1A, 1395 | 2,42,620/- 

chattiyar 2 567/2A1A 

Murugan, 

9 S/o.Arunachalam, Naranapuram 215/3 933 1,70,548/- 

Senainar Therukku 2 
street, 

Vasudevanallur. 

Amjad Khan 
10 | S/o.Ghulam Naranapuram 1352/1 4659 | 7,51,804/- 

Mohammed, 2 

Vasudevanallur. 

Kannan, 

11 |S/o.Chinna Naranapuram 1356/4 780 
Mariappan, 2 1,46,680/- 

Vasudevanallur. 

Kannan, 

12 | S/o0.Chinna Naranapuram 1356/4 780 
Mariappan, 2 

Vasudevanallur. 

Rajamani Bricks, 

13 | S/o.Ramaiya Naranapuram 1238/4 2925 
2 4,81,300/- 

Rajamani Bricks, 
14 | S/o.Ramaiya Naranapuram 1238/1 2925 

2 
TTV Bricks, 

15 | Sankarankovil. Naranapuram 52800 | 82,61,800/- 

2 1238/1 
Amjad Khan 

16 | S/o.Ghulam Naranapuram 916/6 180 

Mohammed, 2 81,160/- 
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Vasudevanallur. 

Amjad Khan 

17 | S/o.Ghulam Naranapuram 916/7 180 
Mohammed, 2 

Vasudevanallur. 

Paunraj, - 

18 | Puliyangudi Naranapuram 1243/1 0 

2 
Shah Ismail 

19 |S/o.Asan Naranapuram | 940/1A4A, 0 - 
mohammed 2 940/1B1 

Vasudevanallur. 

Manikandan, 

20 | Puzal Bricks, Naranapuram 922 240 62,440/~ 
Vasudevanallur. 2 

Rajendran 
21 | S/o.Mancika Asari, Naranapuram 939-1,2A 240 62,440/ - 

Vasudevanallur. 2 

Sakulhameedu, 

22 | Sheikh Abdul Naranapuram 215/3 0 - 
Kadhar, 2 

MKT street, 

Vasuevanallur. 

Ramar, 

23 | S/o.Gurusamy, Naranapuram 1476/5 585 1,16,260/- 
GR Bricks, 2 

Vasudevanallur. 

Thangapalam, 
24 | S/o.Subramania Naranapuram 1348/2A 0 - 

Nadar, 2 

Vasudevanallur 

Premkumar & 

25 | Rajasekar, Thirumala 10/1,2 924 1,69,144/- 

S/o.Thomas puram 

Vaikundamani, 

V Bricks. 

Arun, 

26 | S/o.Nadhinisamy, Thirumala 324/2, 352 79,912/- 
Thalavaipuram. puram 325/1A1 
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27 
Arul, 

S/o.Muthupaniyan, 
Thalavaipuram. 

Thirumala 
puram 

352/1A1 560 1,12,360/- 

28 
Gurusamy 

S/o.Karuppasamy, 

Sokkanathaputhur, 

Thirumala 

puram 
316/1 802 1,50,112/- 

29 
Ashok Kumar, 

S/o.Muthudurai, 
S.M.Bricks, 

Thalavaipuram. 

Thirumala 
puram 

294 1984 3,34,504/- 

30 
Ramanathan, 

S/o.Rajaram, 
Sevukapandiyan, 

Dharugapuram. 

Dharugapuram 136/4, 
136/5 

176 52,456/- 

31 
Ramakrishnan, 

S/o.Thirumalai 

samy, 
Thalaivankottai. 

Dharugapuram 256/1A 

32 

Ramakrishnan, 

S/o.Thirumalai 

samy, 
Thalaivankottai. 

Dharugapuram 257/2 180 56,080/~ 

33 
Ramakrishnan, 

S/o.Thirumalai 

samy, 
Thalaivankottai. 

Dharugapuram 257/1 

34 
Madasamy, 
S/o.Bakkiyanadar, 

Sandor Madathu 
Vadakku street, 

Chinthamani. 

Subramaniapu 

ram 
294/11, 
294/12 

480 99,880/~ 

35 

Karthikeyan, 

S/o.Paramasivam, 
3-46, Sappantheru, 

Subramaniapuram. 

Vasudevanallur 555/2 420 90,520/~ 

36 

Velsamy, 

S/o.Mahalingam, 
Balchandra 
Vinayagar Kovil 

Vasudevanallur 829 7630 12,15,280/- 
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Street, 

Vasudevanallur. 

37 
Madasamy, 
S/o.Bakkiyanadar, 
Sandor Madathu 

Vadakku street, 

Chinthamani. 

Vasudevanallur 569 880 1,62,280/- 

38 
Rajendran, 
S/o.Manicka, 

MKT street, 

Vasudevanallur. 

Vasudevanallur 48 4900 7,89,400/- 

39 
Selvaraj, 
S/o.Pichaianaidu, 

Chenbakkal Odai 
Street. 

Vasudevanallur 48 

40 
Krishnasamy, 
S/o.Chanthiya 

Chettiyar, 

Sivagiri - 1 644-1, 
644-2 

300 71,800/~ 

41 

Thiruppathi 

Chettiyar, 
S/o. Beurukan 
Chettiyar. 

Sivagiri - 1 725-2 270 67,120/- 

42 Ganesan Sivagiri-1 639-2 706 1,35,136/- 

43 
Saravanakumar 
S/o.Murugan Rayagiri 107-1B 300 71,800/~ 

44 
Sakthivel, 

S/o.Gurusamy, 
Patiyakal Kalayar, 
Vadakku Street, 

Vadrayirupu. 

Rayagiri - 2 436/1B, 
436/2B 

1333 2,32,948/- 

45 

Kumasen, 

Nagerkovil Rayagiri - 2 436/2B 163 50,428/- 

46 
Perumal @ Mukkiya, 
Sivagiri Rayagiri - 2 436/2B 163 50,428/- 

47 
Thiruppathi, 
S/o. perumal. Rayagiri - 2 436/2B 762 1,43,872/- 
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Perumal 
48 | S/o.Sokkanathan Rayagiri - 2 436 /2B 163 50,428/- 

puthur 

Boominathan, 

49 | S/o.Shivamithevar. Rayagiri - 2 423/7 70 35,920/~ 

Shanmuga Velu, Rayagiri -2 

50 | S/o.Shanmugavel, 328/2, 84 38,104/- 
Anna Therukku 328/3 
Street, 

Sivagiri. 

Rajadurai, Rayagiri -2 375/1, 
51 | Anna street, 375/2, 1161 2,06,116/- 

Sivagiri. 375/3 

52 | Murugan Rayagiri - 2 351-1A,5 0 - 

Manokaran 20-1T, 

53 | S/o.Velusamy, Rayagiri -2 204,20-5, 779 1,46,524/- 

20-6 

Manokaran, 

54 | S/o.Velsamy nadar, Rayagiri -2 112-2, 424 91,144/- 

Sivagiri 112-3 

Duraipandi, 

55 | S/o.Velsamy nadar, Rayagiri -2 12 131 45,436/- 
Sivagiri. 

Sabarimalai, 

56 | S/o.Karuppaiaya, Vishwanatha | 919-2B1A, | 1175 | 2,08,300/- 

peri-1 919-2B2 

Sangili, 

57 | S/o.Perumalthevar. Vishwanatha 919-2A 2544 | 4,21,864/- 
peri-1 

Gajendran, Vishwanatha | 913-2,915- | 25487 | 40,01,034/- 

58 peri-1 2 

Muniyaraj, 
59 | S/o. Subramanian Vishwanatha 965-2 2052 | 3,45,112/- 

peri-1 

60 | Sadayan Vishwanatha 965-2 735 1,39,660/- 

peri-1 

61 | Arumugam Vishwanatha 965-1 612 1,20,472/- 
peri-1 

62 | Velmurugan. Vishwanatha 965-2 1344 | 2,34,664/- 
S/o.Karuppaiya peri-1 
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Rageshwaran, Vishwanatha 823-1B 929 1,69,924/- 

63 | S/o. Pon Irulandi. peri-1 

Sankar, Vishwanatha 823-4,823- 

64 | S/o.Anaipandi peri-1 5, 824- 0 - 
2A1B, 824- 

1A, 824 

65 | Gurusamy Paniyan | Vishwanatha 894-1, 1560 | 2,68,360/- 
peri-1 894-2 

Sangili, 

66 |S/o.Perumalthevar | Vishwanatha 950-2A 180 53,080/- 
peri-1 

Kennedy 
67 | S/o.Nagarajan Vishwanatha 690-1, 528 1,07,368/- 

peri-1 690-3A1 

Sugumaran, Vishwanatha 
68 | S/o.Pandiyan peri-1 969-5, 1208 | 2,13,448/- 

969-4B,E, 
696-4C 

Ayyappan, 
69 | S/o. Thangamalai Vishwanatha 969-5 5058 | 8,14,048/- 

Thevar, peri-1 

Rajalakshmi, 
70 | W/o.Kaliraj Vishwanatha 969-4A 37152 82,957/- 

peri-1 

Chinnamariappan, 
71 | S/o.Mariappa Vishwanatha 969-4D 648 1,26,088/- 

Thevar. peri-1 

Karpangam 

72 | Gurunathan, Vishwanatha 1060-2B 378 83,968/~ 

S/o.Kalaithevar. peri-1 

73 | Velusamy Vishwanatha 1037- 117 43,252/- 
peri-1 1A2A1 

Rajendran, 
74 | S/o.Vidhaiyat Vishwanatha 1037-2 192 54,952/~ 

Thevar peri-1 

Krishnan 

75 | S/o. Velusamy. Vishwanatha 1037-3B1A | 640 1,24,840/- 
peri-1 

76 | Joyal Vishwanatha 822-11B 360 81,160/- 

peri-1 

77 | King, 560 12,360/~ 
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S/o.Joseph Vishwanatha 800-2B, 
peri-1 800-2A1, 

800-2A2 

Yesurajan, Vishwanatha 
78 | S/o. Devadas. peri-1 803-1A, 336 30,241/- 

803-1B 

Ganeshan, Vishwanatha 

79 | S/o.Bethiyathevar. peri-1 911-7B, 13013 | 20,55,028/- 

911-8 

Vishwanatha 812-2A1, 

80 | Samuthiramuthu, peri-1 812-2A2, 6333 | 10,12,948/- 

S/o.Muthuramaling 812-2B, 
am. 812-2C 

Vishwanatha 
81 | Murugaiah peri-1 807-9 1317 | 2,30,452/- 

S/o. Thirumalai. 

Appalaramar, Vishwanatha 
82 | S/o.Govindan. peri-1 923-3 72 36,232/- 

Rajagopal, Vishwanatha 
83 | S/o.Thangaraj, peri-1 901-8, 218 59,008/- 

Seerapuli, 902-1C, 

Nagarkovil. 902-1D 

Balakrishnan, Vishwanatha 

84 | S/o. Muniyandi, peri-1 802-1A1, 0 - 
Vadugapatti. 902-1A2, 

902-1A3 

Vetrivel, Vishwanatha 

85 | S/o. Muniyandi, peri-1 902-1A3, 1056 1,86,736/- 

Kulasekaraperi, 901-6, 

Thiruvengadam. 901-7 

Vishwanatha 
86 | Subramanian peri-1 900-12, 245.7 63,339/- 

S/o.Sanakara 908-7 6 

Muthaliyar 

Vishwanatha 

87 | Muthuraman, peri-1 903-3, 1442 2,49,952/- 

S/o.Eswaran. 903-5B 

Thangapaniyan, Vishwanatha 
88 | S/o.Kruppasamy peri-1 903-7B 1440 | 2,49,640/- 

Karpaga Vishwanatha 921-3, 306 72,736/- 
89 | Gurunathan, peri-1 921-4, 
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S/o. Karuppaiya 923-4, 
Thevar 923-5 

90 | Ragavan Vishwanatha 920-2 1701 2,90,356/- 
S/o. Durairaj peri-1 

91 | Ganeshan Vishwanatha 917-1 1260 2,21,560 

S/o. Kuttyraja peri-1 

92 | Ayyanappan Vishwanatha 917-2, 2901 4,77556/- 
S/o.Durairaj Nadar | peri-1 913-3 

93 | Subramaniyan Vishwanatha 918-2, 4823 7,77,388/- 

S/o.Kalimuthu peri-1 918-3, 
Gurusamy 918-4 

94 | Karuppasamy Vishwanatha 907-2, 1008 1,82,248/- 
S/o. Subramaniyan | peri-1 904-4, 

907-5 
95 | lyyappan Vishwanatha 922-2, 1670 | 2,85,520/- 

S/o. Thankamalai peri-1 922-3 

Thevar 

96 | Siva Vishwanatha 922-1 96 39,976/- 

S/o. Rajendran peri-1 

97 | Subramaniyan Vishwanatha 900-12, 245.7 | SLNo-86 - 

S/o. Sankara peri-1 908-7 Repeated 
Muthaliyar 

98 | Shankar Ganesh Vishwanatha 970-1C 715 1,36,540/- 

S/o. Pitchaiya peri-1 
Thevar 

99 | Ganesan Vishwanatha 970-5, 6577 | 10,51,012/- 

S/o.Karuppaia peri-1 970-7A2 
Thevar 

100 | Shanmugaraj Vishwanatha 924-1B3B 0 - 
S/o. Pandian peri-1 

101 | Veerakali Vetrivel Vishwanatha 902- 2100 3,52,600/- 

S/o. Sundaraj peri-1 1A3,1B,1C 
,1D 

102 | Balakrishnan Sivagiri - 2 158-1, 1011 1,82,716/- 

S/o. Muniyandi 158-3 
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103 | Kanthavel Sivagiri - 2 186-2 989 1,79,284/- 
S/o. Ganesan 

104 | Velusamy Chettiyar | Sivagiri - 2 156-1, 0 - 
S/o. Kovaiya 156-2 
Chettiyar 

105 | Ramesh Sivagiri - 2 156-1 0 - 

S/o. Palanisamy 

106 | Paramasivan Sivagiri - 2 400-1A, 3604 5,87,224/- 

400-A 

107 | Sankaranarayanan | Sivagiri - 2 400-2 135 46,060/ - 

108 | Anantham Sivagiri - 2 407 69 35,764/- 
S/o. Paramasiva 

Thevar 

109 | Ganesan (GGG) Sivagiri - 2 398.12 574 1,14,544/- 
S/o. Gurusamy 
Thevar 

110 | Karuthapandian Sivagiri - 2 120.6 1236 | 2,17,816/- 
S/o. Muniyandi 

111 | Sankili Sivagiri - 2 120-6 1037 1,86,772/- 

S/o. C. Perumal 

112 | Saravanakumar Sivagiri - 2 54-2, 55- 672 1,29,832/- 

S/o. Murugan 1A3 

113 | Marimuthu Sivagiri - 2 157-1D, 200 56,200/~ 
S/o. Ponnaiya 157-3 

114 | Muthuraman Sivagiri - 2 157-4, 326 75,856/- 
S/o. Eswaran 157-5A 

115 | Krishnasamy Sivagiri - 2 355-3B 350 79,600/ - 
S/o. Kanthaya 

116 | Sadayaal Sivagiri - 2 393-2A 168 51,208/- 
S/o. Arumuga 

Nadar 

117 | Siva Sivagiri - 2 365.9 364 81,784/- 

S/o. Paramasivan 

83



118 | Mookandi Sivagiri - 2 395-3 53 33,268/- 

119 | Kumar Sivagiri - 2 395-2A1 183 53,548/- 

S/o. Muthaiya 

120 | Suntharam Sivagiri - 2 356 925 1,69,300/- 

S/o. Mottaiyandi 
Thevar 

121 | Poominathan Sivagiri - 2 29-4 1509 | 2,60,404/- 
S/o. Sivagami 

Thevar 

122 | Samathkumar Sivagiri - 2 14-2B 334 77,104/- 
S/o. Dhamothran 

123 | Karuthapandiyan Sivagiri - 2 26-3 1446 2,50,576 
S/o. Muniyandi 

124 | lyyapan Sivagiri - 2 202-4B 1750 | 2,98,000/- 
S/o. Thankamalai 

Thevar 

125 | Vinayakam Sivagiri - 2 19-3B 180 53,080/~ 

S/o. Ramaiya 

126 | Muthaiya @ Sivagiri - 2 190-8, 150 48,400/ 
Thailapu 190-5 
S/o. Theivanayakam 

127 | Veeramani Sivagiri - 2 335-2, 772 1,45,432/- 

S/o. Ganesan 335-3, 
335-4 

128 | Rajadurai Sivagiri - 2 330-4B, 995 1,80,220/- 

330-4C 

129 | Rajadurai Sivagiri - 2 330-3B 359 81,004/~ 

130 | Boominathan Sivagiri - 2 194-1A 288 69,928/- 
S/o. Sivasami 
Thevar 

131 | Ramesh Sivagiri - 2 197-2, 398 87,088/- 

197-4 

132 | Veerakali Sivagiri - 2 22-1A,22- | 2654 4,39,136 

S/o. Suntharaj 1B, 22-C 

Thevar 
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133 | Rajapandi Viswantha 209-1, 1360 | 2,37,160/- 
S/o. Pechimuthu peri—2 209-2, 

209-3 

134 | Singaraj Viswantha 285-2 0 - 
S/o. Kondaiya peri—2 
Shettiyar 

135 | Paulraj Viswantha 536-1 29 29,524/- 

S/o. Rayappan peri—2 

136 | Sivagaminathan Viswantha 569-2 54 33,536/- 

S/o. Ramasamy peri—2 
Nadar 

137 | Ravi Rayagiri -1 1166-2 490 101,440/- 

S/o. Karupaiya 

138 | Periyasamy Rayagiri -1 1166-3 474 98,944 /- 

S/o. Veerasamy 

139 | Poosaidurai Rayagiri -1 722-6, 306 72,736/- 

S/o. Subaiya 722-7 
Pandian 

140 | Velpandiyan Rayagiri -1 657-7 75 36,700/~ 
S/o. 
Karuthapandian 

141 | Palanisamy Rayagiri -1 1162 22 28,432/- 

S/o. Karuppaiya 

142 | Samy Rayagiri -1 1162- 352 79,912/- 
S/o. Kanthasamy 14,15,16 

143 | Ganesan Rayagiri -1 1162-12B 374 83,344 /- 
S/o. Kanthasamy 
Vellalar 

144 | Karuppasamy Rayagiri -1 1172-4, 878 1,61,968/- 
S/o. Murugaiya 1172-7 

145 | Ravi Rayagiri -1 1172-2A, 205 56,980/- 
S/o. Karuppaiya 1172-2B, 

1172-3 

146 | Periyasamy Rayagiri -1 1176-2 209 57,604/- 
S/o. Veerasamy 

147 | Chandran Rayagiri -1 1158-15A2 0 - 
S/o. Arunachalam 
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Annexure - VII 

PROCEEDINGS OF THE REVENUE DIVISIONAL OFFICER, SANKARANKOVIL 

Present: Miss.J. KAVITHA B.Tech., 

Rc. No. A1/1632/2023, Dated. 10.02.2024 

Sub: Forest — Eco Sensitive Zone of Nellai wild life 

sanctuary — Team constituted to stop the activities 

of brick kilns operated within Eco — Sensitive Zone 

— stopped the said activities — formation of check 

points — order — included. 

Ref: 1. Hon’ble National Green Tribunal, Principle 

Bench, New Delhi O.A.No. 313 of 2023 order 

dated 29.05.2023. 

2. Proceedings of the District Collector Tenkasi in 

Rc No.12/426/2023, dated. 30.06.2023. 

3. Proceedings of the District Collector Tenkasi in 

Rc No.12/426/2023, dated. 22.11.2023. 

4. This office letter No. 

RDO/SNKL/1632/2023/A1, dated. 
29.12.2023. 

5. Instruction of the District Collector, Tenkasi 

dated 09.02.2024 delivered in the Law & Order 

meeting. 

Fekdekkk 

ORDERS:- 

One Thiru.Karthikeyan, of sivagiri taluk in Tenkasi district 

preferred an Original application before the Honarable National 

Green Tribunal, Principal Bench, New Delhi, Complaining the 

degradation of ecology and environment due to the pollution created
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by Brick kilns operated within the Eco — Sensitive Zone of Nellai wild 

life sanctuary. The Hon’ble National Green Tribunal, Principle Bench, 

New Delhi ordered vide reference 1st cited to constitute a Joint 

committee and to inspect and report the subject area as per the 

reference 15t cited. 

2) The District Collector - Tenkasi vide reference 2nd cited 

constituted a joint committee and directed to comply the instructions 

of the Hon’ble National Green Tribunal, Principle Bench, New Delhi. 

The joint committee inspected the subject area in Sivagiri Taluk 

covered under Eco — Sensitive Zone of Nellai wild life sanctuary and 

disconnected the electric supply for 42 brick kilns and stopped their 

operation and submit their report vide reference 4t cited. 

3) At this stage, complaints were received from various sources 

said that some of the power supply disconnected brick kilns are 

installed diesel powered generators for electric power supply to 

resume their brick kilns. On receipt of complaints the District 

Collector - Tenkasi instructed in the District Level Law and Order 

meeting to install check posts to the access points in Eco — Sensitive 

Zone of Nellai wild life sanctuary in respect of the said 42 Brick kilns, 

So as to prevent the supply of fire wood and transporting brick by 

vehicles. As directed to make a check post at the entrance of Forest 

Divisional Office of Sivagiri located in the service road. The following 

officers are posted on turn duty, with instruction to them for seizing
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the vehicles transporting finished brick from the said 42 brick kilns 

and to prevent the supply of fuel and fire wood. 

Sl.No Department Officers 

1 Revenue & Disaster Tahsildar, Sivagiri. 

Management 

2 Police department Inspector of police, Sivagiri. 

3 Forest department Forest department personnel, 

Sivagiri. 

Revenue Divisional Officer, 

Sankarankovil. 

To, 

Concerned Officers. 

Copy to 

. The District Collector, Tenkasi. 

. The Superintendent of police. 

. District Forest Officer, Tirunelveli. 

. Deputy Superintendent of police. 

. Assistant Director, Department of Geology & Mining, Tenkasi. 

o
 

u
 

A 
W
 

N
 

=
 

. District Environmental Engineer, Tamil Nadu Pollution Control 
Board, Tirunelveli. 

7. Executive Engineer, TANGEDCO, Kadayanallur. 

8. Assistant Director (Panchayat) Tirunelveli.
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oiuyoDERSSDG GsiloiligTDI ysoTLLLG GesLQGlsmsteßlGmoi.

93



Annexure -VIII 

From To 

Thiru.T.Vinoth, M.Sc The Revenue Divisional Officer, 

Assistant Director Sankarankovil. 
Dept. of Geology and Mining 
Tenkasi. 

RC: 7914 /safloib /2022 Dated. 06.2022 

Madam, 

Sub: Mines and Minerals — Minor Mineral — Ordinary Earth - 

Tenkasi District — Sivagiri Taluk — Sivagiri part — II, Village 

— Compliant filled by Thiru.Karthick before the State Level 

Environment Impact Assessment Authority (SEIAA) - Illegal 

quarrying of earth in Chinna Avudaiyaperi & Periya 

Avudaiyaperi tanks and surrounding patta lands - 

Prevention of illegal quarrying of brick earth — Joint team 

constituted - field inspection conducted - requested to levy 

penalty — Reg. 

Ref: 1. Report of the Joint team dated. 18.06.2024. 

2. Connected records. 
P 

1. One Thiru. Karthick, door No. 66, Aranmanai compound, 

sivagiri village in sivagiri taluk of Tenkasi district made a complaint before the 

Ministry of Environment Forest and Climate change, stating that 

unauthorized quarrying of earth from Chinna Avadaiyaperi, Periya 

Avudaiyaperi tanks and nearby patta lands in sivagiri part — 2 village of 

Sivagiri taluk, leads to pollution of the area. Based on that, the member 

secretary SEIAA directed to take action regarding the complaint and inform 

the action taken to the complainant.
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2. To enforce the action regarding the said complaint a joint team 

was constituted with 1) the Assistant Director, Geology and Mining - Tenkasi, 

2) The District Environmental Engineer — Tamil Nadu Pollution Control Board, 

Tenkasi, 3) The Tahsildar, Sivagiri Taluk and other subordinate officers of 

Revenue Department. The said team inspected the Chinna Avudaiyaperi and 

Periya Avudaiyaperi tanks in Sivagiri part II Village and surrounding patta 

lands on 29.05.2024 and reported as. 

3. The area in SF.Nos.118/1, 118/3 & 119/2 were quarried 

previously. The said area were measured and found that the S.F.Nos. 118/1, 

118/3 and 119/2 were quarried to a depth of 1.3 meters and a quantum of 

36,465 cbm of earth had been removed. 

The Illicit Quarrying pits details are furnished below. 

SLNo | S.F.No Area Height | Quantity of 

(in Hectares) (in Earth in 

meters) cbm 

1 118/1 0.85.50 1.3 11,115 

118/3 0.80.00 1.3 10.400 

119/2 1.15.00 1.3 14,950 

Total 36,465 

CBM 

Therefore, for illicit quarrying and removal of 36,485 cbm of earth 

without the permission of the Government, appropriate enquiries are to be 

conducted on the persons involved and suitable action has to be taken under 

Section 21 of Mines and Minerals (Development and Regulation) Act 1957 and
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Rule 36-A of the Tamil Nadu Minor Mineral Concession Rules 1959. 

action taken report may be sent to this office. 

Encl:- Joint inspection report. 

Assistant Director, 

Geology and Mining, 

Tenkasi. 

Copy to:- 

The Tahsildar, Sivagiri Taluk. 

The
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SUBJECT

Joint Committee Inspection Report

Field inspection report on unauthorized brick Kiln operations in six

villages as directed by NGT (Southern Zonc) in its order dated 24.07.2024

PETITION DETAILS:

A petition was filed under the authority of the National Green Tribunal

(Southern Zone), Chennai, seeking appropriate legal action against the

unauthorized operation of brick kilns in the villages of Sivagiri (Part I and II),

Viswanathaperi (Part Iand II), and Rayagiri (Part I and II), located within the

jurisdiction of Sivagiri Firka, Sivagiri Taluk, Tenkasi District.

BACKGROUND:

Sivagiri Taluk, part of Tenkasi District, is located near the Western

Ghats, an environmentally sensitive area. The taluk comprises three firkas

and twenty-one revenue villages, where the majority of the population is

engaged in agricultural activities, with rice and sugarcane being the primary

crops. Additionally, a significant portion of the population is involved in

brick kiln operations.

SIVAGIRITALUK
TENKASI DISTRICT

KERALA STATE
SIAG RIRF

VASUDEVANALUR RE

VIRUDHUNAGAR DISTRICT

VISANATHAPPERI2

VnsWANATHAPPERI-1

SNAGIRO 2

RAYAGIR-2

VASUDEANALI.UR FIRKA

SNAGIR1

RAYAGR

NORTH

GUDAL LR FIRKA

97



DIRECTION:

The National Grccn Tribunal (Southern Zone), in its order in Original

Application No. 221 of 2024, dated 24.07.2024, directed the District

Collector of Tenkasi and the Tamil Nadu Pollution Control Board (TNPCB) to

conduct site inspection and to submit the report.

In this regard, a committee vide District Collector's proceedings (Ref.

No. RC/7914/2022, dated 09.08.2024) was constituted to inspect the brick

kiln operations in the aforementioned villages. The committee comprised of

the following officials:

1. Revenue Divisional Officer, Sankarankovil
2. Distriot Environmental Engineer (TNPCB), Tenkasi
3. Deputy Superintendent of Police, Puliyankudi
4. Assistant Engineer, Water Resources Department (WRD), Upper

Vaippar River Basin

5. Assistant Geologist (Mines), Tenkasi
6. Forest Range Officer, Sivagiri

INSPECTION DETAILS

The inspection of the below said 97 brick kilns was carried out on the

dates of 12.08.2024, 19.08.2024, 20.08.2024, 21.08.2024 and 23.08.2024
by a committee comprising officials fromn the Revenue Department, Police

Department, Tamil Nadu Pollution Control Board, Forest Department, Water
Resources Department, and the Geology and Mines Department as per the
directives issued by the National Green Tribunal (Southern Zone).

The purpose of this inspection was to assess the compliance of these
brick kilns with environmental regulations and to determine whether they
were operating ith necessary permits from concerned authorities. During

the inspection, it was observed that most of these brick kilns are functioning

without proper approvals. The details of these brick kilns are given below:

98



SI.No

2

4

5

6

Namo of the
Village

Sivagiri -2

Sivagiri -2

Sivagiri -2

Sivagiri -2

Sivagiri -2

Sivagiri -2

Inspocti
on Date

12.08.24

12.08.24

12.08.24

12.08.24

12.08.24

12.08.24

Brick kciln address

MS BRICKS

Kumar,
S/o.Subramanian,
Kumarapuram,
Sivagiri.

MBK BRICKS

Karuthapandian,
s/o.Muniyandi,
Muthuramalingam
street, Vadugapatti,

KS BRICKS

Sankaranarayanan,
S/o.Karuppasamypaa
ndian, Vadakku
ratha street, Sivagiri.

SP BRICKS

Anadham,
S/o.Paramasivam,
Shunmuga Vinyagar
Kovil street,
Sivagiri.

GG BRICKS

Ganesan,
S/o.Gurusamy thevar,
Karungulam North
street, Sivagiri.

VKA BRICKS

Maruthupandian,
S/o.Ayilrajapandian,
Sithivinayagar street,
Sivagiri.

Latitudo
(N)

9.34575

9.347006

9.34481

9.345628

longltude

9.345449

(E)

9.346016 77.421561

77.42207

77.422719

77.421859

77.420748

77.419283
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10

11

12

13

Sivagiri -2

Sivagiri -2

Sivagiri -2

Sivagiri -1

Sivagiri -1

Sivagiri -1

Sivagiri -2

12.08.24

12.08.24

12.08.24

19.08.24

19.08.24

19.08.24

19.08.24

SUN BRICKS

Kumar,
S/o.Muthaiah.

PMS BRICKS
Perumal (Mookandi)
S/o.Chellaiah
chettiyar,
Kulalalar street,
Kothadapatti.

ABIBRICKS

1.Siva,
S/o.Paramasivan,
2.Tamilmani,
S/o.Muthurakku
Sivagiri

GPS BRICKS

Ganesan,
S/o.Karuppaiah,
Selva vinyagar kovil

street, Sivagiri.

PTS BRICKS

Thirupathi Chettiyar,
S/o.Pulugandi,
Kothadapatti.

KGV BRICKS

Krishnasamy,
S/o.Kanthaiah
chettiyar,
Selva vinyagar kovil
street, Sivagiri.

VKG BRICKS

Veeramani,
S/o.Ganesan,
36, sakthi Vinayagar
kovil street, Sivagiri.

9.34512 77.419441

9.344801 77.420022

9.345378

9.342258,

9.34101

77.417825

9.324112

77.434251

77.434701

9.341432 77.434512

77.407132
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14

15

16

17

18

19

20

Sivagiri -2

Sivagiri 2

Sivagiri -2

Sivagiri -2

Sivagiri -2

Sivagiri -2

Sivagiri -2

19.08,24

19.08.24

19.08.24

19.08.24

19.08.24

19.08.24

19.08.24

BAS BRICKS

Muthuraman,
S/o.Eswaran,
47/57, Arugankulam,
Thenmalai.

PKM BRICKS

Swamyji,
Chokkanathanputhur.

GAB BRICKS

Ajith,
s/o.Pappuraj,
Chirithurajapuram.

PVR BRICKS

Rajadurai,
s/o.Palraj,
Anna Middle street,
Sivagiri.

PVR BRICKS

Rajadurai,
S/o.Palraj,
Anna middle street,
Sivagiri.

YS BRICKS

Yesurajan,
S/o. Devadass,
Thellanthi Colony,
Nagerkovil.

RV BRICKS

Ramesh,
s/o.Palanisamy,
Yadavar street,
Chokkanathanputhur.

5

9.328034 77.394493

9.326634 77.393863

9.327593 77.393276

9.324794, 77.4047771

9.324193 77.404593

9.317795, 77.410129

9.32661, 77.393877
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21

22

23

24

25

26

27

Sivagiri -2

Sivagiri -2

Sivagiri -2

Sivagiri -2

Sivagiri -2

Sivagiri -2

Sivagiri -2

19.08.24 KS BRICK8

19.08.24

19.08.24

19.08.24

19.08.24

19.08.24

19.08.24

Kanthavel,
S/o.Gancsan,
Chokkanathanputhur

VS BRICKS

Velusamy,
S/o.Kovaiah Chettiyar,
Chokkanathanputhur

SKU BRICKS

Karuppasamy,
s/o.Subramanian,
North street,
Kumarapuram.

SUS BRICKS

Sankilipandian,
S/o.Sivaperumal,
11.6, Number road,
Sivagiri.

RVBRICKS

Ramesh,
S/o.Palanisamy,
Yadavar street,
Chokkanathanputhur.

GM BRICKS

Manokaran,
S/o. Velusamy,

Ullar,
Thalavaipuram.

AR BRICKS

Veerakali,
s/o.Sundararaj,
Kulasekaraperi,
Thiruvengadam.

9.327531 77.39324

9.328527 77.393417

9.331089 77.397947

9.3333349

9.317795

9.330005

9.331227

77.396167

77.410129

77.396698

77.396111
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28

29

30

31

32

33

34

Sivagiri -2

Sivagiri -2

Sivagiri -2

Sivagiri -2

Sivagiri -2

Sivagiri -2

Sivagiri -2

19.08.24

19.08.24

19.08.24

19.08.24

19.08.24

19.08.24

19.08.24

MBK BRICK8

Karuthapandian,
S/o. Muniyandi,
Muthuramalingam
street, Vadigapatti,

ARB BRICKS

Ayyappan,
S/o.Thangamalai
thevar,
Sivagiri.

GTS BRICKS

M.Sundaram,
S/o. Mottaiandi,
Sithi Vinayagar Kovil

Street, Sivagiri.

VKA BRICKS

Ayulrajapandian,
S/o.Kandasamy,
172, Sithi Vinayagar
Kovil street,
Sivagiri.

ASV BRICKS

Sadaiyal,
D/o.Athimulam,
Nadar mela theru,
Sivagiri
BS BRICKS

Balakrishnan,
s/o.Muniyandi,
Muthuramalingamn
street,
Vadugapatti.

MS BRICKS
Marimuthu,
s/o.Ponnaiah,
176, Sellipattinam
street, Thenmalai.

7

9.330729

9.347321 77.403102

9.3446

9.34588

77.429856

9.344757

77.413009

77.413186

77.41782

9.328262 77.396315

9.32828 77.395304
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35

36

37

38

39

Viswanathaperi -1

41

Viswanathaperi -1

19.08,24

19.08.24

Viswanathaperi -1 19.08.24

Viswanathaperi -1 19.08.24

Viswanathaperi -1 19.08.24

40 Viswanathaperi -1 19.08.24

Viswanathaperi -1 19.08.24

PL BRICKS

Sankargancsh,
S/o.Pethaiahthevar,
Periya Pillaiyar Kovil

street, Sivagiri.

GPS BRICKS

Ponneelam,
S/o.Ganesan,
Selva vinayagr Kovil

street,
Sivagiri.

ANU BRICKS

Thangapandiyan,
S/o.Karuppasamy
thevar,
Kulasekaraperi,
Thiruvengadam.

KM BRICKS

Moorthy,
S/o.Karuppasamy,
Kulalalar street,
Kothadapatti.

SAM BRICKS

Chinnathai,
D/o. Sundarraj,
Pillayar Kovil street,
Sivagiri.

MS BRICKS

M.Muniyandi,
s/o.Mariappan,
Athithiravidar Colony,
Vadugapatti.
MSV BRICKS

M.Muniyaraj,
S/o.Subramanian,
Santhai pettai street,
Sivagiri.

9.347996

9.34784

9.348553 77.416797

9 348674

77.417504

9.348476 77.41651

9.349238

77.416589

9 349248

77.416071

77.415799

77.414479
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42

43

44

45

47

Viswanathaperi -1 19.08.24

48

Viswanathaperi -1 19.08.24

Viswanathaperi -1 19.08.24

46 Viswanathaperi -1 19.08.24

Viswanathaperi-1 19.08.24

Viswanathaperi -1 19.08.24

Viswanathaperi -1 19.08.24

MJ BRICK8

Sadaiyan,
S/o.Mariappan,
Athithiravidar Colony,
Vadugapatti.

SKV BRICKS

Velmurugan,
S/o.Karuppaiah,
Selva vinayagr Kovil

street, Sivagiri.
SA BRICKS

Arumugam,
s/o.Ganesan,
Kulalalar street,
Kothadapatti.

KC BRICKS

Kennady,
s/o.Nagarajan,
Mukavur,
Thalvaipuram.

SKY BRICKS

Sundaravadivelu,
s/o.Ganesan,
Mela ratha Veethi,
Sivagiri.

SUS BRICKS

Sankilipandian,
S/o.Sivaperumal,
11.6 Number road,
Sivagiri.
VGV BRICKS

Gurusamypandiyan,
S/o.Velusamy,
Sithi Vinayagar Kovil

Street,
Sivagiri.

9.349081 77.414856

9.348794

9.349126

9.346377

77.415223

77.414898

9.351067

77. 411873

9.349881 77.405261

9.349629 77.405415

77.406761
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49

50

51

52

53

54

Viswanathaperi -1 19.08.24

Viswanathaperi -1 19.08.24

Viswanathaperi -1 19.08.24

Viswanathaperi -1 19.08.24

Viswanathaperi -1 19.08.24

Viswanathaperi -1 19.08.24

GK BRICKS

Gajendran,
s/o.Dharmaapuri

RPP BRICKS

Kuttiraj,
s/o.Petchiappathevar,
Sivaramalingapuram
Odai theru,
Sivagiri.

GS BRICKS

Subramanian,
S/o.Kalimuthu,
Valampuri Vinayagar
Kovil mudukku street,
Sivagiri

VS BRICKS

Krishnan,
S/o.Velusamy,
Mariamman Kovil
street, Kumarapuram,
Sivagiri.

VR BRICKS

Rajendran,
S/o.Veeraiahthevar,
Mariamman Kovil
street,
Kumarapuram,
Sivagiri.

SSP BRICKS

Velusamy,
s/o.Ganapathi
chettiyar,
Kothadapatti.

9 351309 77.405417

9.34995

9 348989 77 428963

9 348987

9.349652

77.402739

9.351167

77.42896

77.428769

77.428724
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55

56

57

58

59

60

Viswanathaperi -1 19.08,24

Viswanathaperi -1

Viswanathaperi -1

Viswanathaperi -1

19.08.24

19.08.24

20.08.24

Viswanathaperi -1 20.08.24

Viswanathaperi -1 20.08.24

61 Viswanathaperi -1 20.08.24

GK BRICK8

Gurunathan
S/o.Kalai,
Kumarapuram,
Sivagiri.

GK BRICKS

Gurunathan
s/o.Kalai,
Kumarapuram,
Sivagiri.

AG BRICKS

Ayyanappan,
S/o.Durairaj,
Kamarjar nagar,
Chokkanathanputhur.

PST BRICKS

Chinna Mariappan,

s/o. Kaliappan,
North street,
Kumarapuram.

SRR BRICKS

Rajalakshmi,
D/o.Kaliraj,
Kulalalar street,
Kothadapatti.

ARB BRICKS

Ayyappan,
S/o.Thangamalai
thevar,
Sivagiri.
BST BRICKS

Sukumaran,
S/o.Pandian, Kakkanji
Keela theru, Sivagiri.

9 34869 77.4311

9.351056

9.349759

9.345307

9.345338

9.34557

9.34594

77.433021

77.403048

77.417849

77.416676

77.416833

77.41764
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62

63

64

65

66

67

Viswanathaperi -1 20.08.24 GK BRICKS

Viswanathaperi -2

Viswanathaperi -2 20.08.24

Rayagiri -1

Rayagiri -1

20.08.24

Rayagiri -1

20.08.24

20.08.24

20.08.24

Gurunathan
s/o.Kalai,
Kumarapuram,
Sivagiri.

APR BRICKS

Pavunraj,
s/o.Alagar,
Yadavar North street,
Chokkanathanputhur

KMG BRICKS

Muruganandhamn,
S/o.Kondaiah
Chettiyar,
Devipattinam.
SS BRICKS

Suresh,
S/o.Velladurai,
Muppudathiamman
Kovil street,
Melakarisalkulam.
AC BRICKS

Chandran,
S/o.Arunachalam,
Melakarisalkulam.

KGS BRICKS

Ganesan,
s/o.Kandasamy,
Muppudathiamman
Kovil strect,
Melakarisalkulam.

9.34829 77.437497

9.36662

9.366149

77.444838

9.297103

77.445289

9.297945 77.422417

77.461032

9.296795 77.457515
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68

69

70

71

72

73

74

Rayagiri -1

Rayagiri -1

Rayagiri -1

Rayagiri -1

Rayagiri -1

Rayagiri -1

Rayagiri -2

20.08.24 SV BRICKS

20.08.24

20.08.24

20.08.24

20.08.24

20.08.24

20.08.24

Samy, S/o.Kandasamy
Muppudathiamman
Kovil street,
Melakarisalkulam.

MKS BRICKS

Karuppasamy,
S/o.Murugaiah,
Antoniyar Kovil street,
Melakarisalkulam.

KRBBRICKS

Ravi, S/o.Karuppaiah,
Muppudathiamman
Kovil street,
Melakarisalkulam.

VPM BRICKS

Periyasamy,
S/o. Verchamy,

Muppudathiamman
Kovil street,
Melakarisalkulam.
ASP BRICKS

Poosaidurai,
s/o.Subbaiahpandian,
Pillaiyar Kovil street,
Ullar, Thalavaipuram.

Vel BRICKS

Velpandian,
S/o.Karuthapandian,
Thalavaipuram.

NILA BRICKS

Thulasidurai,
s/o.Shunmugavelu,
Anna sOuth street,
Sivagiri.

9.296494 77.457436

9.292883 77.4559

9.293687 77.455862

9.295504
9.29454

9.303061

77.456534
77.456484

77.439983

9.294793 77.43751

9.319086 77.395625
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75

76

77

78

79

80

81

82

Rayagiri -2

Rayagiri -2

Rayagiri 2

Rayagiri -2

Rayagiri -2

Rayagiri -2

Rayagiri -2

Rayagiri -2

20.08.24

20.08.24

20.08.24

20.08.24

20.08.24

20.08.24

20.08,24

20.08.24

PVR BRICKS

Murugan,
S/o.Chellaiah,
Kaliamman Kovil

street, Devipattinam.

MKT BRICKS

Thevarmagan,
Devipattinam.

ANU BRICKS

Boominathan,
S/o.Sivasamythevar,
Keelaratha veethi,
Sivagiri.

KRB BRICKS

Sakthivel,
s/o.Gurusamy,
Mela ratha Veethi,
Sivagiri.
KR BRICKS

Tirupathi,
S/o.Narayanan,
Vathrayippu.

KS BRICKS

Kumaresan,
Nagerkovil

GKK BRICKS

Perumal,
Chokkanathanputhur

PMS BRICKS

Saravanan,
S/o.Athinamilagi
pandian, Sivagiri.

9.323166 77.406651

9.322986

9.324054 77.417568

9.323981

9.32395

77.406856

77.421584

9.322895

77.421819

9.323403 77.421225

9.322323 77.42093

77.421117

110



83

84

85

86

87

88

Rayagiri -2

90

Rayagiri -2

Rayagiri -2

Rayagiri -2

Rayagiri -2

Sivagiri 2

20.08.24

20.08.24

20.08.24

20.08.24

20.08.24

21.08.24

89 Viswanathaperi -2 21.08.24

Viswanathaperi -2 21.08.24

PTK BRICKS

Tirupathi,
S/o.Perumal,
Kothadapatti

PRR BRICKS

Saravanakumar,
S/o.Murugan,
Ullar.

PSV BRICKS

Manokaran,
S/o.Velusamy,

Ular, Thalavaipuram.

PRP BRICKS

Muthuraj,
S/o.Murugan,
Ullar

SM BRICKS

Arun
S/o.Rathinasmy,
UIllar

RM BRICKS

Boominathan,
S/o.Sivasamythevar,
Keelaratha veethi,
Sivagiri.

MKS BRICKS

Maruthappan,
S/o.Pitchai,
Kumarapuram.
MPK BRICKS

Petchimuthu,
S/o.Dharmar, Thevar
Kilamel street,
Devipattinam.

9.322033 77.4210943

9.300849

9.299808 77.41108

9.301036 77.411658

9.30464

77.407302

9.345145

9.36475

77.388406

77.398233

77.426414

9.365197 77.414306
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91

92

93

94

95

96

Viswanathaperi -2 21.08.24

Viswanathaperi-2 21.08.24

Viswanathaperi -2 21.08.24

Viswanathaperi -2 21.08.24

Viswanathaperi -2 21.08.24

Viswanathaperi -2 21.08.24

97 Viswanathaperi -2 21.08.24

AR BRICKS

Rajapandi,
S/o.Yeklkimuthu
nadar, Mariamman
Kovil strcct,
Chokkanathanputhur

CKC BRICKS

Chinraj,
s/o.Kondaiah
chettiyar,
Kulalalar street,
Devipattinam.

SM BRICKS

Manikandan,
S/o.Sivakaminathan,
Mudaliyar street,
Chokkanatahnputhur

KRB BRICKS

Ramar,
S/o.Karuppaiah, Keela

colony street,
Devipattinam

RPB BRICKS

Pavulraj,
S/o.Rayappan,
Kakkanji mandapam
street, Sivagiri.

GK BRICKS

Gajendran,
S/o.Maruthakilavan,
Sivagiri

AR BRICKS

Ragu,
s/o.Kamaraj,
Mugavur,
Thalavaipuram.

lb

9.379182 77.409851

9.377928

9.368876 77.428474

9.369538

9.370312

77.415535

9.369669

77.433392

77.436005

77.437 133

9.367252 77.443632
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The blow said water bodics were inspcctcd on 23.08.2024. Few old

pits were observed in Vali Vali Kulam and Chinna Avudaiperi Kulam and

these pits are waterlogged. It was permitted to remove Clay/Silt for

reclamation of agricultural land during the period of 2021 - 2022 & 2022 -

2023 from these tanks. Few old pits and fresh pits were noticed in Thenkal

Kulam, Muthur Kulam and Karunkulam and most of the pits are water

logged. It was permitted to remove Clay/ Silt for reclamation of agricultural

land during the period of 2021–2022, 2022 - 2023 and 2024 - 2025 from

these tanks as well.

SI.No

2

Inspection of Water bodies

3

1 Vishwanathaperi - I Vali Vali Kulamn

4

5

Village Name

Sivagiri - II

Sivagiri -I

Rayagiri -I

Rayagiri -I

Tank Name

ABSTRACT

Chinna Avudai peri Kulam

Thenkal Kulam

Muthur Kulam

Karunkulam

SF.No Co-Ordinates

826

201

654

519

520

09.355488°
77.405951°

09.347178°
77.399612°

09.330045°
77.429972°

09.325417°
77.430162°

09.310067°
77.4286 19°

The findings of the inspection, along with a detailed report on each

brick kiln, have been compiled and attached as Annexure - I. Below given is

the abstract information on the location of the brick kilns, their compliance

status, and any violations observed.
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S.No.
1

2.

3.

4.

5.

S.no

1,

2.

3.

4.

5.

6.

Name

Sivagiri Part-I

Sivagiri Part-II

Viswanathaperi Part-I

Viswanathaperi Part-II

Rayagiri Part-I

Rayagiri Part-II

Detais

Total

No.of.Brick kilns

No of Brick kilns without Permission from
Pollution control Board

No of Brick kilns without Permission from Geology

and Mining Department

No of Brick kilns without Chimney Installed

No of Brick kilns near residential area within 800
meters radius

L8

No of People depend on brick kiln for their
livelihood (Direct employment - Approximately)

3

32

28

11

14

97

No ofBrick kiln
97

95

97

45

1150
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LOCATIONS OF BRICK KILNS:

Sivagiri Taluk
Caurery Bes Ktn kocatem

Google Earth

Sivagiri Taluk
Caurery Brek Kin Locstors

CoogleELR

19

Legend

Sagi Chrsler

Legend

Sagn Custer 2

hata
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Sivagiri Taluk
Carery ek KnLocte

Google Earth

Sivagiri Taluk
Courery BrckKänLocators

Google Earth

20

200

Legend

Sag Caster)

Legend

O Svagir Custer-4

116



Slvagirt Taluk

Google Earth

Sivagiri Taluk
Caurtry BrckKén Locators

Google Earh

21

100 m

Legend

Legend

agi Cheta

O Shgin CAuster -

N
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Sivagii Taluk

Google Earth

Sivagiri Taluk
Cauntry Brck Kin Locators

Google Earth

22

Skngen CAeter

Legend
Svagiri Cluster.8
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Slvagiri Taluk

Google Earth
MM

Sivagiri Taluk
Cauntry Brck Kin Locators

Google Earth

23

00 m

Legend
Sgri CArster.9

Legend

Sivagri Clusler - 10
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Sivagiri Taluk
Caey Rre& Ken Loc

Goog Eartk

Ranger,24t2
FHQBEBEpAlAEAEFICERGeology and Mining,

SIVAARI RANGE
SIVA GIRL

Assistant Geologist,

THStEUAR
SiVAGRI.

Tenkasi

Sivagiri Police Station
Tenkasi District.

Legend

Sori Cka ter 11

Assistant Executive Engineer,
WRO (Upper Vaippar),

Rajapalayam

lnspesro Dstrict Bavironmental Engineerfx)
INSPE

24

hautt

Revenue Divisional Officer,
REVENLDwssekvioOFFICEK

SANKARANKOVIL

Tamilnadu Pollution Control
Board, Tenkasi
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BEFORE THE MADURAIBENCH OF MADRAS HIGH COURT

(Special Original Jurisdiction )WEBCOPY

Wednesday, the Twenty Eighth day of August Two Thousand and Twenty Four

1 V.KRISHNAN

2T.AYYAPPAN

3 G.PONSEELAN

4 G.VEERAMANI

5 E.MUTHURAMAN

6 K.SUBRAMANIAN

8YESURAJAN

The Hon ble Mr.Justice R.SUBRAMANIAN

K.GANESAN

htps://www.mhc.tn.gov.inljudis

1/4

PRESENT

The Hon'ble Mrs.Justice L. VICTORIA GOWRI

7V.GURUSAMY PANDIAN

and

W.P.(MD)Nos.20397 and 20398 of 2024
&

W.M.P.(MD)Nos.17307 & 17312 of 2024

...PETITIONERS in WP(MD)No.20397 of 2024

..PETITIONER in WP(MD)No.20398 of 2024

Vs
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1 THECHAIRPERSON
WITAMIL NADUPOLLUTION CONTROL BOARD,

MOUNT SALAL, GUINDY,
CHENNAI - 32.

2 THE DISTRICT COLLECTOR
o/0.THE DISTRICT COLLECTOR,
TENKASI DISTRICT.

3 THE ASSISTANT DIRECTOR
GEOLOGY AND MINING,
TENKASI DISTRICT.

4 THE REVENUE TAHSILDAR
SIVAGIRI TALUK,
TENKASI DISTRICT.

Prayer in WP(MD). 20397/ 2024:

Prayer in WP(MD). 20398/ 2024:

Writ Petition filed praying that in the circumstances stated therein and in the
affidavit filed therewith the High Court may be pleased to issue a Writ of
Mandamus, forbearing the respondents from in any way interfering with the
running of small scale brick kilns units by the petitioners without considering the
applications for issuance of license pending before the 2nd respondent.

Prayer in WMP(MD). 17307/ 2024 :

RESPONDENTS IN BOTH THE PETITIONS

Writ Petition is filed under Article 226 of the Constitution of India, praying this
Court to issue a Writ of Certiorarified Mandamus calling for the records relating to

the impugned order passed by the 4th respondent in SVGREV/1617/2023-B3 dated
06.08.2024 and quash the same as illegal in and consequentially to forbear the
respondents from in any way interfering with the running of small scale brick kilns
units by the petitioner without considering his application for issuance of license
pending before the 2nd respondent.

D

https//www.mhc.tn.gov.inljudis

To grant an Ad-Interim Injunction restraining the respondents from in any
way interfering with the running of small scale brick kilns units by the petitioners
pending disposal of the writ petition.

2/4
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IW |Prayer in WMP(MD).17312/ 2024 :

To grant an Ad interim stay of operation of the imnpugned order passed by the
4th respondent in SVGREV/1617/2023-B3 dated 06.08.2024 pending disposal of the
writ petition.

ORDER: These Writ petitions coming up for orders on this day, upon perusing the
petitionsand the affidavit filed in support thereof and upon hearing the arguments

of MR.A.SHAPNA, Advocate for M/S.AJMAL ASSOCIATES, Advocate for the
petitioner and of MR.P.THILAKKUMAR, Government Pleader on behalf of the
Respondent, the Court made the following order:

Mr.P.Thilakkumar, learned Government Pleader, takes notice for the

respondents.

2. Post the Writ Petitions on 03.09.2024 along with W.P.(MD)No.20173 of 2024,

immediately after admission cases. During the interregnum, the brick kilns of the

petitioners shall not be disturbed.

SMN2
TO

1THE CHAIRPERSON

/TRUE COPY /

MOUNT SALAI, GUINDY,
CHENNAI -32.

TAMIL NADU POLLUTION CONTROL BOARD,

https://www.mhc.tn.gov.in/judis

3/4

sd/
28/08/2024

/08/2024
Sub-Assistant Registrar

(C.S. I / II / II / IV)
Madurai Bench of Madras High Court,

Madurai - 625 023.
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W2THE DISTRICT COLLECTOR
O/0.THE DISTRICT COLLECTOR,
TENKASI DISTRICT.

3 THE ASSISTANT DIRECTOR
GEOLOGY AND MINING,
TENKASI DISTRICT.

4 THE REVENUE TAHSILDAR
SIVAGIRI TALUK,
TENKASI DISTRICT.

+1.C.C. to M/S.AJMAL ASSOCIATES Advocate SR.No.10525 DATED 29/08/2024
ORDER

SS/VR/SAR- /30/08/2024/4P/6C

IN
W.P.(MD)Nos.20397 and 20398 of 2024

&
W.M.P.(MD)Nos.17307 & 17312 of 2024

Date :28/08/2024

Madurai Bench of Madras High Court is issuing certified copies in this format from 17/07/2023

https://www.mhc.tn.gov.inljudis

4/4
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WER(Op BEFORE THE MADURAIBENCH OF MADRAS HIGH COURT

(Special Original Jurisdiction )

Tuesday, the Twenty Seventh day of August Two Thousand and Twenty Four

2 P.MARIMUTHU

1 THANGAPANDIAN K

3S.BOOMINATHAN

5 D.IYYAPPAN

4 M.KARUTHAPANDIYAN

The Hon'ble Mr.Justice R.SUBRAMANIAN

6S.KARUPPASAMY

The Hon'ble Mrs.Justice L. VICTORIAGOWRI

7U.GURUNATHAN

8 S.JEYALAKSHMI

9 AMJATH KHAN

1 THE CHAIRPERSON

https:l/www.mhc.tn.gôv.injudis

1/4

PRESENT

and

W.P.(MD)No.20173 of 2024
and

W.M.P.(MD)No.17118 of 2024

TAMILNADUPOLLUTIONCONTROL BOARD,

WP(MD)No.20173 of 2024

Vs

PETITIONER(S)
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WMOUNT SALAI, GUINDY,
CHENNAI - 32.

2 THE DISTRICT COLLECTOR
OFFICE OF THE DISTRICT COLLECTOR,
TENKASI DISTRICT.

3 THE ASSISTANT DIRECTOR
GEOLOGY AND MINING,
TENKASI DISTRICT.

4 THE REVENUE TAHSILDAR
SIVAGIRI TALUK,
TENKASIDISTRICT.

Prayer in WMP(MD). 17118/2024:

Writ Petition filed praying that in the circumstances stated therein and in the
affidavit filed therewith the High Court may be pleased to issue a Writ of Mandanmus,
forbearing the respondents from in any way interfering with the running of small
scale brick kilns units by the petitioners without considering the applications for
issuance of license pending before the 2nd respondent and pass such further or other
orders as this Honble Court may deem fit and proper in the circumstances of this case
and thus render justice.

WPIMD)NO.20173 of 2024

RESPONDENT(S)

to grant an Ad-Interim injunction, restraining the respondents from in any way
interfering with the running of small-scale brick kilns units by the petitioners
pending disposal of the writ petition and thus render justice.

ORDER: This petition coming up for orders on this day, upon perusing the petition
and the affidavit filed in support thereof and upon hearing the arguments of
M/S. AJMAL ASSOCIATES, Advocate for the petitioner and ofMr.P.THILAKKUMAR, Governnment Advocate on behalf of the Respondents
No. 2 to 4, the Court made the following order:

https://www.mhc.th nilakkumar, learned

2/4

(Order of the Court was made by R.SUBRAMANIAN, J.)

Government Pleader takes notice for the
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Wrespondents 2 to 4.

2.Post the matter on 03.09.2024 in the admission list.

TO

in any way interfering with the running of small scale brick kilns units, until further

orders.

MRN/SML

3.There will be an order of interim injunction restraining the respondents from

1THE CHAIRPERSON

MOUNT SALAI, GUINDY,
CHENNAI- 32.

2 THE DISTRICT COLLECTOR

TAMILNADUPOLLUTION CONTROL BOARD,

3 THE ASSISTANT DIRECTOR

OFFICE OF THE DISTRICT COLLECTOR,

TENKASI DISTRICT.

GEOLOGY AND MINING,
TENKASI DISTRICT.

3/4

https//www.mhc.tn.gov.inljudis

sd/
27/08/2024

/ TRUE COPY/

W.P(MD)No.20173 of 2024

Sub-Assistant Registrar (C.S. I/ II/ II/ V)
Madurai Bench of Madras High Court,

Madurai - 625 023.

/09 /2024
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W4THE REVENUE TAHSILDAR
SIVÀGIRI TALUK,
TENKASI DISTRICT.

+1. C.. to M/S. AJMAL ASSOCIATES Advocate
28.08.2024

PSP/ VR /SAR

Madurai Bench of Madras High Court is issuing certified
copies in this format from 17/07/2023

https://www.mhc.tn.gov.injudis

/02.09.2024/ 4P/ 6C

4/4

We(MD)No,20173 of 2024

SR.No.10447 [] DATED

ORDER
IN

WP(MD) No.20173 of 2024
Date :27/08/2024
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